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LOK SABHA DEBATES

LOK SABHA

Tuesday, April 19 1994/Chaitra 29, 1916
(Saka)

The Lok Sabha met at Eleven of the Clock

[MR. SPEAKER in the Chair}
(Interruptions)

[ Translation)

SHRI LAL K. ADVANI (Gandhinagar):
Mr. Speaker, Sir, the Central Government
has done what kind of.......by signing the
GATT treaty on this 15th.... [Interruptions).
[|English)

SHRI PETER G. MARBANIANG
(Shillong): Sir, this is Question Hour.

SHRI LAL K. ADVANI:
that......(Interruptions)

| know

11.04 hrs.

At this stage Shri Sudersan Raychaudhuri
and some other Hon. Members came and
stood on the flor near the table

MR SPEAKER: The House stands
adjourned to meet again after one hour.

Fisheries Development
341. SHRI V.S.
VIJAYARAGHAVAN:

SHRI A. VENKATESH NAIK:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government of Kerala
has submitted any proposal for fisheries
developmentin the State with the assistance
from Kuwait;

(b) if so, the details thereof;

(c) whether any such proposals have
been received from other States also for
fisheries development with external
assistance; and

/
\

(d) if so, the details thereof State-wise

and the action taken thereon?
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THE MINISTER OF AGRICULTURE Arab Economic Developmentand envisages
(SHRI BALRAM JAKHAR): (a) Yes, Sir. development of shrimp culture including
shrimp farms, hatcheries, feed mill etc.

(b) The project has already been (c) Yes, Sir.
sanctioned for loan assistance of seven
million Kuwait Dinars by Kuwait Fund for (d) A Statement is enclosed.
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[Transiation]

Quality of Product

342. SHRINAWAL KISHORE RAI:
DR. GUNWANT RAMBHAU
SARCDE:

Will the Minister of CIVIL SUPPIES
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether any complaints have been
received by the Bureau of Indian Standards
about the poor quality of products;

b) if so, the details thereof and action
taken thereon;

(c) whether the Government have
decided to adopt some special measures to
check decline in standard of |.S,l. marked
products in future: and

(d) if not, the reasons therefor?

THE MINISTER OF CIVIL SUPPLIES
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI A K. ANTONY): (a)
and (b). Complaints are received by BIS from
time to time with regard to quality of BIS
certified products. During 1993-94, 209
complaints were received and 144 were
disposed of. Action on these complaints is
taken in acccrdance with the Certification
Marks Scheme. If the complaint is found to
be genuine, replacement/repair of products
are arranged through the manufacturer to
the satisfaction of the complainant. Action is
alsotaken againstthe manufacturerto ensure
that necessary improvement in their quality
control system is made sothat the complaints
do not recur. Additionally. during this period,
about 500 licerices were cancelled/deferred
on the ground of violation of Certification

APRIL 19, 1994
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Marks Scheme, In some cases, temporary
orders to stop marking were issued due to
failure of samples in testing.

(c) and (d). A number of steps have
beentaken recently by BIS for bringing about
improvement in the quality of the 1SI marked
products which include the following:

(i) The surveillance mechanism
on the operation of licensees
has been strengthened.

(ii) Concerted regular drives have
been initiated to draw market
samples.

(i} More emphasisis being placed
on the testing of market
samples in assessing the
performance of the licensees.

(iv) Steps have been taken to
ensure reliability of testing in
BIS laboratories through
introduction of quality
assurance testing programme
andupgradation of the facilities
in BIS laboratories.

[English]
New Education Policy
*343. MAJ. GEN. (RETD.)
BHUWAN CHANDRA KHANDURI: Will the
Minister of HUMAN RESOQURCE
DEVELOPMENT be pleased to state:

(a) whetherthe New Policy on Education
visualised delinking of degrees from jobs;

(b) if so, the action taken by the
Government to implement this;

(c) the reasons for abnormal delay;
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(d) whether an Organisation was
registered in December, 1991, to facilitate
the process of delinking; and

(e)‘if so, the details thereof and the
progress made by this Organisation?

THE MINISTER OF HUMAN
RESCURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir.

(b)to (e). (i) Department of Personnel &
~ Training have requested all Ministries/
Departments to review Recruitment Rulesto
include vocational courses at +2 stage, as a
qualification for direct recruitment to group
‘C’ posts in the Central Government.

(ii) An Organisation, known as National
Evaluation Organisation, was registered in
December. 1991, to facilitate delinkin/g of
degrees from jobs.

(i) To operationalise the N.E.O.,
proposal is under consideration for the
appointment of Chairman and Director.

Mahila Samridhi Yojana
SHRI  BOLLA

RAMAIAH:
SHRI K. PRADHANI:

*344. BULLI

Wilithe Minister of HUMAN RESOQURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Union Govemmenthave
sought information from the State
Govemments regarding the progress of
implementation of the Mahila Samridhi
‘Yojana;

CHAITRA 29, 1916 (SAKA)
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(b) if so, the details thereof,

(c) the number of women benefitted
since the launching of the Yojana in each
State; and

(d) the efforts being made to popularise
the Yojana?

THE MI!NISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH):(a) to (c). The Scheme is
being implemented by the Department of
Posts through the network of its Post Offices
inruralareas. The progress of implementation
of Mahila Samridhi Yojana is reviewed on a
regular basis. As on 31 March 1994, 7.29
lakhs beneficiaries opened accounts with a
deposit of Rs. 9.15 crores. Statewise position
of beneficiaries is given in the enclosed
statement.

(d) Effective publicity campaign to
popularise the sche!..e has been launched
through official and non-official media such
s video spots, short films, display
advertisement in language Newspapers.
posters and folders, messages on postal
stationery andbus panels. The official Media
isbroadcastingandtelevisingthe messages
on prime time. Non-Governmental
Organisations (NGOs) as well as officiais
working in the sector of Women and Child
Development have also been involved in
popularisingthe scheme ICDS functionaries
at all levess including Anganwadi workers
have been addressed in this regard. All
related Central Ministries and the State
Governments have also been requested to
popularise this scheme through NGOs and
officials working in rural areas.
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Number of beneficiaries/Accounts opened for the period from 2.10. 199310 31.3.1994

Sl. No. Name of the State/UT No. of beneficianies/Accounts opened
1. Andhra Pradesh 2,18,349
2. Arunachai Pradessh 19
3. Assam ' 8,071
a. Bihar 3,406
5. Delhi 763
6. Goa : 11,180
7. Gujarat 22873
8. Haryana 32,251
9. Himachal Pradesh 16,561

10. Jammu & Kashmir ' 452

11. Kamataka 19,899
12. Kerala | 13,243
13. Madhya Pradesh 73,671
14. Manipur 1:3
15. Meghalaya 17
16. Mizoram Nit
17. Nagaland 7

18. Maharashtra 63,543

19. Orissa 27,419

20. Punjab 54,371
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SlI. No. Name Qf the State/UT No. of beneficiaries/Accounts opened
21.. Rajasthan 34,691
22. Sikkim 4
23. Tamil Nadu 56,697
24. Tripura 714
25. Uttar Pradesh 55,203
26. West Bengal 14,563
27. Andaman & Nicobar Islands 214
28. Chandigarh 420
29. Dadra & Nagar Haveli -
30. Daman & Diu -
31. Lakshadweep -
32. Pondicherry 427
Total 7,29,041
[Translation] (c) if so, the time by which these

Examination System

SHRI KASHIRAM RANA:
SHRI CHHEDI PASWAN:

*345.

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether several commissions in the
country have suggested to make changes in
the examination system of universities;

(b) whether the Government have
accepted these suggestions;

suggestions are likely to be implemented;
and

(d) if not, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir. The Kothari
Commission, the Committee on
Examinations appointed by CABE in 1970
and the Working Group appointed by the
Department of Education in 1971 made
certain recommendations regarding
examination reforms. These
recommendations were considered while
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tormulating the NPE 1986 as modified in
1992.

(b) and (c). The University Grants
Commission have stated that. based on
suggestions for changes in examination
system of universities, the UGC has advised
the universities toimplement certain specific
measures of examination reforms like
continuous evaluation and credit systems.
grading system and semester system.

(d) Does not arise.
{Engiishj
Inland Fish Marketing

*346. SHRISUDHIR SAWANT: Wiil
the Minister of AGRICULTURE be pleased
to state:

{a) the type of facilities provided under
the Central Sector Scheme for strengthening
of intrastructure for infanc Fish Marketing
launched during 1992-93:

(b) the number of units brought under
this Scheme so far, State-wise; and

(c) the details of the proposals received
from various States, particularly from
Maharashtra under the Scheme and the
action taken by the Union Government
thereon?

THE MINISTER OF AGRICULTURE
(SHRIBALRAMJAKHAR) (a) Facilities such
as cold-storages, ice plants, fish handling
sheds, retail fnarketing outles etc. besides
insulated vans for transportation of fish and
bicycles with insulated boxes have been
sanctioned.

{b) 5 units in Uttar Pradesh, 4 in Kerala,
2 each in Haryana, Jamm. & Kashmir.

APRIL 19, 1994
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Kamataka, Madhya Pradesh, Orissa, Punjab,
Rajasthan, West Bengal and 1 each in the
States of Andhra Pradesh, Bihar, Gujarat,
Himachal Pradesh, Manipur, Mizoram,
Nagaland and Tamil Nadu totalling 33 units,
have been sanctioned so far.

(c) Proposals forfive units from Madhya
Pradesh are under consideration. Proposals
for two units from Maharashtra are also
under consideration and information sought
from Government of Maharashtrais awaited.

[Translation)
Support Prices for Spices Corps

*347. SHRI SURAJBHANU
SOLANKI:  Will the Minister ot
AGRICULTURE be pleased to state:

(a) whetherthe Government propose to
fix the support price for spices crops;

(b),if so, the details thereof; and

(c) if not, the steps being taken by the
Government to ensure that the farmers get
remunerative prices for their produce?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) No, Sir.

(b) Does not arise.

(c)Inorderto ensure remunerative prices
tothe growers of the spices the Government
has brought spices under Market intervention
Scheme. Under the scheme market
Operations are undertaken when prices fall
to uneconomic levels on the specific request
from the “State Government for a specific
commodity, for a certain period and for a
specific quantity at a fixed price. The Central
nodal agency i.e, National Agricultural
Cooperative Marketing Federation and state
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designated agencies make purchases

generally in equal proportion and also share
losses, if any, in the same proportion.

[English}

Coaching Complex

*348. SHRI N. DENNIS: Will the
Minister of RAILWAYS be pieased to
state:

(a) whether the Government have any
proposal to establish Coaching Complex in
Southern Railway; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Development/Augmentation of
Coaching Terminal facilities is in progress/
planned at Madras, Trivandrum, Ernakulam
and Bangalore.

CHAITRA 29, 1916 (SAKA)
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[ Transiation)
Supply of Seeds
*343. SHRI PRABHU DAYAL
KATHERIA:
SHRI RAM TAHAL
CHOUDHARY:

Will the Minister of AGHICULTUHE be
pleased to state:

(a)the quantity of various seeds includiny
oilseeds supplied to each State during each
ofthe last three years by the National Seeds
Corporation;

(b) whetherthe State Governments have
requested to increase the supply of seeds;
and

(c) if so, the details thereof?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR) (a) to (c). A
Statementindicating the quantities of various
seeds including oilseeds supplied to each
State during each of the last three years. i.e,
from 1990-91 tc 1992-93 by the Nationai
Seeds Corporation is attached. The demand
of seed made by State Governments was
met by National Seeds Corporation.
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[English]
Spurious Products
‘350. SHRI V. SREENIVASA

PRASAD:
SHRI TARA SINGH:

Will the Minister of CiVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state;

(a) whetherthere is a persistantdemand
to make the manutacture of spurious and
counterfeit products cognizable offence with
severe punishment:

(b) if so, the reaction of the Government
thereto;

(c) whether the Government have any
proposal to bring suitable changes in the
laws to check manufacture of such consumer
items; and

«d) if so, the details thereof ?

THE MINISTER OF CIVIL
SUPPLIES.CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION (SHRI A. K.
ANTONY) (a) Yes. Sir.

(b)to(d) Thesubject matterofspurious
and counterfeit products falls within the
purview of a number of enactments like the
Drugs and Cosmetics Act, 1940, the Trade
andMerchandise Marks Act, 1958, etc. These
legislations are administered by a number of

Ministries such as the Ministry of Healthand |

Family Welfare, the Ministry of |nduétry, etc.

CHAITRA 29, 1916 (SAKA)
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The Ministry of Industry has introduced the
Trade and Merchandise Marks (Amendment)
Bill, 1993 in the Lok Sabha on 19.4.1993
which provides for enhancing the penalties
for applying false trade marks, false trade

description, etc.
[ Translation)
Seeds of Pulses

*351.  SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the details of the new Varieties of
seeds of pulses developed by the Indian
Council of Agricultural Research during 1992-
93;

(b) the estimated per acre production
achieved/likely to be achieved by usingthese
seeds; and

{c) the steps taken or proposed to be ‘
taken by the Government to provide these
seeds to the farmers at reasonable rates?

THE MINISTER OF AGRICULTURE
(SHRIBAL RAM JAKHARY): (a) and (b). The
details of the new varieties of pulses
developed by the Indian Council of
Agricultural Research during the year 1992-
93, along with estimated per acre yield are
given in the attached Statement.

(c) The seeds of improved varieties re
made available to the farmers by the seeds
multiplication Agencies like State Seed
Corporations and National Seeds
Corporation etc. at reasonable rates.
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[English]
Drug Addiction Among Students
SHRI NITISH KUMAR:

SHRI CHANDRAJEET
YADAV:

*352.

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Governmenthave made
any study with regard to drug addiction among
students of various Universities particularly
of Delhi University;

(b) if so, the details thereof; and

(c) the steps taken or proposed to be
taken by the Government to check drug
menace among students?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) to (c). The Ministry of
Weltare sponsored a multicentered study on
student population in 1975-76 and a repeat
study after a decade (1985-86) to assess the
prevalence of drug abuse among university
students. The 1975-76 study covered seven
centres wnich inchuded Bombay. Dein,
Hyderabad. Jabalpur, Jaipur, Madras and
Varanasi. In the study of 1985-86, two more
centres. namely, Bangalore and Calcutta,
were added.

The major findings of these two studies
are:

() The prevalence of abuse of
lawful drugs, especially
alcono, tobaccoandpainkillers
was most common.

(1) The 1985-86 study indicated
that legally prohibited drug

abuse was around 2%. This
was in contrastto the finding of
1975-76 study which showed
that use of such drugs was
negligible.

(i} Drugabuse was more common
among boys than girls. Girls
mainly used painkillers andthe
use of illicit drugs among girls
was practically negligible.

(iv) Drug abuse was more
prevalentamong students with
urban background, especially
those studying in Central,
Public or convent schools,
hailing from nuclear families
andresidents of college hostels
or staying away from their
families.

(v) Causes for drug abuse were
mainly psychological such as
satisfying curiosity, relieving
tension, and also peer
pressure.

A Scheme of Assistance of Voluntary
Organisations for Prohibition and Drug Abuse
Prevention is being impiemented by the
Ministry of Welfare to provide financial
assistance to voluntary organisations for
running of Counselling, De-addiction and
After Care Centres for the treatment and
rehabilitation of drug addicts and also for
creating awareness among the masses
against drug abuse and alcoholism. Under
this scheme 90% of the approved annual
expenditure is provided by the Ministry of
Welfare and the remaining 10% is bome by
the voluntary organisations themselves.
Universities/Institutes of Social Work/
Institutes of Higher Learning are, however,
provided 100% grant under the scheme. At
present 152 Counselling, 104 Deaddiction
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and 15 After Care Centres are functioning. At
these Centres 10.50 lakh addicts have been
benefitted from April, 1986 to September,
1993.

Partial Privatisation of indian Railways

*353. SHRI R. SURENDER REDDY:
Will the Minister of RAILWAYSbe pleasedto
state:

(a) whether the Railway Board has
identified the spheres of activities which could
be entrusted to private sector for better
performance; -

(b) if so, the details thereof and the
justification therefor;

(c) whether the Railway Board has also
been askedtoidentify tourist circuits including
pilgrimage centres on which the private secior
could be allowed to run special tourist trains;

(d) if so, the details thereof; and

(e) the time by which action plan is
proposed to be implemented?

THE MINISTER OF RAILWAYS (SHRI
C.K.JAFFER SHARIEF): (a)to (e). Spheres
of activities in which private sector
participation is envisaged are:

0] Partownership of Rolling Stock
like Wagons;

(i) Ownership and operation of
Tourist trains-

(iii) Upkeep, maintenance and
cleantiness of stations ;

(iv) All new catering units both
mobile and stationery;

APRIL 19, 1994
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(v). Cleanliness andmaintenance
of coaches;

(vi) Supply of bed rolis;

(vii) Operation of left luggage
facilities at stations;

(viii)  Supply of drinking water;

(ix) Off-tine  manufacturing
activities like brake
blocks,carriage, wagons and
locomotive components;

(x) Commercial exploitation of
land and air space;

(xi) Retiring rooms, Yatri Niwas,
and proposed budget hotels;

(xii) Operation of unremunerative
branch lines; and

(xii) Security of new stationery
assets.

Private sector participation in above
mentioned sphere ot activities is being
envisaged with a view to (i) enhance the
focus of the Organisation on its main task ot
transporting passenger and goods; (ii)
improve the service to customers and (iii)
augment investment in Railway sector.

With the objective of better beautification/
maintenance and increasing revenue from
commercial advertisement, initially Western
Railway enteredinto a contract with a private
party by giving sole advertisement rights at
specific places of Bandra Station. All the
Railways have been asked to try this
experiment at a few stations.

Similarly, with a view to attract high
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paying foreign tourist groups, Railways have
embarked upon a plan to own and operate

tounsttramsonelghttounstcamunstdentlﬁed ’

as gnder

1. Delhi Cantt. - Jaipur-Jaisaimer-
Bharatpur-Agra-Sawai Madhopur-
Dethi Cantt.

2. Howrah-Gaya-Varanasi-

Gorakhpur-Bhubaneshwatr-Puri-

Howrah.

3. Bombay-'Pune-aurangabéd-
Nanded-Secunderabad-
Hyderabad-Bombay.

4. Goa (Madgaon)- Mangalore-
Mysore-Hospet-Bangalore-Goa

(Madgaon).

5.  Delhi-Jaipur-Agra-Gwalior-Jhansi-
Varanasi-Lucknow-Delhi.

6. Bangalore-Mysore-Madras-Kodai
Road-Kanyakumari-Trivandrum-
Cochin-Mettupalayam-Bangalore.

7. Delhi Cantt.-Jaipur-Udaipur-
Ahmedabad-Veraval-_Palitana-
Delhi Cantt.

8. Madras Egmore-Pondicherry-
Karraikal/Velankini- Trichy-Madurai-
Rameshwaram-Thanjavur-
Chidambaram-Madras Egmore.

The above plan is proposed to be
implemented during the year 1994-95

National Policy of Neglected Children
*354. DR. R. MALLU: Wil the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whetherattention ofthe Govemment
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has been drawn to a news nem captioned
“National Policy on Neglected Children”
appearing in the “Times of India” dated
December 30,1993;

_ (b) if50, the reactior of the Govemment
thereto; '

-{(c)  whether there is need to bring

various laws on the subject under one

comprehensive umbrella, specially rights of
children to adequate nutrition;

(d) if so, wheather a concrete time
bound Action Plan has been evolved in
consultation with Non-Government

. Organisations and public; and

(e) if so, the details thereof?

THE .MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir.

(b)to (e). The Govemmentof Indiahas -
adopted the National Policy for Childred 1974
and the National Policy for Child Labour
1987 which focus on the welfare and
development of all children including
destitute, handicapped and those living in
difficult circumstances. The National Nutrition
Policy 1393 also focuses on the nutritional.
needs of vulnerable children and mothers.
Special programmes have been launched -
by various Ministries like Ministry of Human
Resource Development, Ministry of Welfare
and Ministry of Labour keeping in view the
special needs of the-children in their
respective sector. Itis, therefore, notfeasible
tobring allthe matters relating to child weltare
and development including legislation and
development programmes and their
implementation under one comprehensive
umbrella. However, with a view to ensure

. bettercoordination among various Ministries,

a National Plan of Action on Chnldred has .



peen adoptéd in 1982. The plan has set
quantifiable goals for 1995 and 200 A.D. as
well as identified strategies for achieving
these goals.

The plan of Action seeks to cover the
programme inthe areas of child andmaternal
health, nutrition. water and sanitation,
education, children in especially difficult
circumstance, girl child, adolescent girls and
the environment.

The National Plan of Action has been
formulated in Consultation with all related
Ministrie$ and Non-Governmental
Organisations. A number of programmes for
the welfare and devetopment of children are
being implemented to achieve these goals.

Rural Youth

*355. SHRISIMON MARANDI: Willthe
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

" (a) whetherthe Government have any
proposal to start a massive programme for
the development on rural youth with the
assigtance of National Social Service and
other voluntary organisations;

(b) if so. the main features of this
programme;

(c) the total amount proposed to be
spent thereon, and

(d) the extent of benefit to be provided
to the rural youth as a result thereof ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH)(a) to (d). The Government

implements the following schemes which

aim at the development of the youth of the
country,-particularly the rural youth:

(i) Scheme tor promotion of
national integration;

(ii)  Scheme for training of youth;

(jin) Financial assistance to
voluntary organisations;

(iv) Scheme for exhibition for
youth;

(v) Special Scheme for promotion
of youth activities amongst
youth of backward tribes;

(vi) Scheme for promotion of
adventure.

These programmes will be implemented
inthe currentyear also. Financial assistance
is given to voluntary agencies under the
pattern visualised in each scheme. The
Nehru Yuva Kendra Sangathan also
proposes to continue to work for rural youth
through the promotion of youth clubs and
other programmes. Further, under the
National Service Scheme, student volunteers
from colleges and + 2 level schoals take part
incommunity work through conduct of regular
activities and special camping programmes.
It is proposed to sensitive the youth about
rural environment issues and then involve
them in watershed management
programmes. The programmes of NSS,
apart from building the personality of the
students, act as catalystsin fosteringinthem
a zeal community service.

Groundnut Production

*356. DR. ASIM BALA: Will the Minister
of AGRICULTURE be pleased to state:

(a) the total production of groundnut
and groundnut oil during the last three years,
year-wise;



(b) whether the country has achieved
the target of self-sufficiency in regard to
groundnut production; and

(c) if not, the reasons therefor and the

steps taken in this regard ?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) The
production of Groundnut and Groundnut Oil
during the last three years is given below:

(Lakh tonnes)
Year Production of Productiion of
Groundnut Groundnut Oil
1991-92 70.94 16.53
1992-93 88.54 20.36
1993-94 76.00 17.50
(estimated)

(b)and (c). The production of groundnut
fluctuates from time to time depending upon
- the behaviour of the monsoon as it is mainly
grown under rainfed conditions and only
about 17% of the total area under groundnut
is under irrigation. During the year 1992-93'
the produciion of groundnut exceeded the
target. However, during 1993-94 there has
been a set-back due to failure of monsoon in
Guijarat a major groundnut growing State.
Through the implementation of centrally
sponsored  Oilseeds Production
Programme(OPP) with key components such
as seeds, demonstrations, sprinkler sets,
plant protection measures and micronutrients
efc., it is expected to reach the targeted
production of 90 lakh tonnes of groundnut by
the end of 8th plan i.e. 1996-97.

Integrated Pest Management Schemes
SHRI. D. VENKATESWARA

RAO:
SHRI M.V.V.S. MURTHY:

*367.

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have
identified a number of districts all over the
country for implementing Integrated Pest
Management Schemes;

(b) if so, the names of such districts
identified;

(¢) the criteria adopted for selecting
these districts:

(d) whether the Government propose
to award cash prize to the best village for
adopting organic farming and minimum use
of pesticides in the country; and

(e) if so, the details of other incentives
proposed tobe provided under the Scheme?

THE MINISTER OF AGRICULTURE
(SHRI. BALRAM JAKHAR) : (a) Yes. Sir.

The Government have tentatively identified

250 districts in the country for implementing
Integrated Pest Management (IPM) Scheme
during 1994-95.
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(b) A Statement is enclosed.

(¢) The selection of districtsis based on
the following:-

()] area under intensive cropping
system;

(ii) high consumption of
pesticides; and.

(iii)  frequent recurrence of pests
and diseases.

(d) and (e). There is no provision for
cash award under the Integrated Pest
Managementscheme. Forpromoting organic
farming there is a provision to provide cash
prizes to the best panchayat and farmers at
the national and State level under the
Centrally Sponsored Scheme on Balanced
and Integrated use of Fertilisers.
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Urban Waste Management

SHRI SHRAVAN KUMAR
PATEL:
DR. SUDHIR RAY:

*358.

+ Will the Minister of ENVIRONMENT
AND FOREST be pleased to state:

(a) whether a sub-group on urban
municipal waste management has lately
prepared a study report about the problems
of solid and liquid waste in metropolitan cities
in the country;

(b)if so, the details thereof alongwith the
findings and recommendations made by the
sub-group; and

(c) the board features of the action plan
prepared by the Govemmentfortreatment of
such waste and its recycling ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT &
FORESTS (SHRI. KAMAL NATH): (a) and
(b). No such sub-group on Urban Municipal
Waste Management has lately been
constituted by the Ministry or has prepared a
study report. However, a sub-group, set up
in April, 1990 under the chairmanship of the
then Secretary. Ministry of Urban
Development, has made the following
important recommendations:

(i)  Adoption of better practices at the
local level for collection,
transportation, utilisation and
disposal of urban wasted including
incentives therefor.

(i)  Setting up of ‘Clean-Up-Fund’ and
pilot projects for the disposal of

solid, liquid and human waste.

(ii)  Collectionof dataon Urban Wastes.

CHAITRA 29, 1916 (SAKA)
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(iv) Proper disposal of wastes from
hospitals.

(v) Greater awareness about waste
management.

(vi)  Conducting oftrainingprogrammes.

(c) The Management of wastes
generated in the urban areas primarily falls
within the purview of the local authorities.
The Central Govermment, however, provides
technical assistance and advice tothe States
for preparing Action Plans, developing
models, supporting Research and
development and Training Programmes.
Some of the initiatives taken by Central
Govemment are as follows:

1. Solid Waste Management
Demonstration Project has been
taken up at Panaji, Goa. Pilot plant
for converting garbage into energy
pellets is already in operation at
Bombay.

2. Surveyin selected cities regarding
generation, utilisation and disposal
of wastes has been initiated for
preparation of pilot projects in this
regard.

3. Rules on Bio-medical Waste are
being formulated.

4. Fiscal incentives such as Excise
and Custom relief for utilisation of
Fly Ash have been notified.

5. Severalawarenessprogrammeson

waste Management have been
undertaken.

6. Training Programmes have been
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conducted on waste management
promotion.

7. Financial assistance for Research
project for using Municipal Solid
Waste for road construction has
been provided.

8. Use of Upflow Anerobic Sludge
Blanket  Reactor

water and vermiculture for
converting urban wastes into
compost are promoted.

Aritficial Reefs and Mariculture

*359. SHRI. G. MADE GOWDA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whetherthe Government propose to
introduce artificial reefs and mariculture along
the coastal line in the country;

(b) if so, the details thereof;

(c) whetherthe coastal like in Karnataka
has been included in the above project; and

(d)if so, the amount likely te be spent for
the projects during 1994-95 in each State,
project-wise ?

THE MINISTER OF AGRICULTURE
(SHRI. BALRAM JAKHAR): (a) Yes, Sir.

(b) A Centrally Sponsored Schemes
was approved during March, 1994 for
introduction of Attificial Reefs (AR's) and
Mariculture of pearl oysters, edible oysters,
mussels, seaweeds efc. in the coastal waters.
Thetotal Central outiay forthe scheme during
the 8th Plan period is Rs. 500 lakh.

(c) Yes, Sir.
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(d) No Statewise allocations are made
and projects would be considered on the
basis of the proposals submitted by the State
Govemments. During 1994-95, a sum of
Rs.100 lakh has been earmarked as Central
assistance for the introduction of AR'’s and
Mariculture in the country.

[Translation}

Ownership Rights and Occupied Forest
Land

*360. SHRI BHERU LAL MEENA : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the people living in tribal
areas of Rajasthan and other States have
been occupying forest land for the last 15
years and have converted it into cultivable
land;

(b) if so, whether the Government have
any plan to give ownership rights of this land
to these tribals;

'(c) if so, the time by which ownership
rights, are likely to be given to them;

(d) if not, the reasons therefor;

(e) whetherthe Government had decided
in the past to give ownership rights to the
cultivates on occupied forest land; and

(f) if so, the details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) some
reports regarding encroachment of forest
lands in tribal areas of some states including
Rajasthan have been received. No proposal
has been received from Rajasthan
Government in this behalf.

Y
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(b) to (f). Cases of encroachments on
forestland priorto 25.10.1980 are to be dealt
with in accordance with the guideline
regarding regularisation of such

enroachmentsissuedby Govemmentofindia .

on 18.9.1990. Subsequent cases are to be
decided under the provisions of forests
(Conservation) Act, 1980.

[English]

Workshop on Women and Law

3813. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
" to state: ‘

(a) whethera workshop on ‘Women and
law’ was held in the Capital recently;

(b)if so, the details of recommendations
made therein; and

(c) the reaction of the Government on
such recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT)
(SHRIMATIBASAVA RAJESHWARY): (a) to
(c). A workshop on ‘Women and law’ was
held in New Delhi on 7-8 January, 1994. It
was organised by the National Law School of
India University, Bangalore to examine the
various aspects to Immoral Traffic
(Prevention) Act, 1956, Indecent
Representation of Women (Prohibition) Act,
1986 and the legal provisions relating to
rape. Government has not yet received the
recommendations of the workshop.
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[ Translation)

Commodities Provided to Residents
of J&K

3814. SHRI LALIT ORON: Will the
Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION be
pleased to state:

(a) the names of the commodities
providedtothe residents of Jammu & Kashmir
at concessional rates/control rates and the
rates of these commodities during the last
three years, year-wise; .

(b) whether the above provision is
implemented uniformlyin all areas of Kashmir,
Jammu and Laddakh under Jammu-Kashmir;
and

(c) if so, since when and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE

" MINISTRY OF . CIVIL SUPPLIES,

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTEROF STATE
IN THE MINISTER OF COMMERCE (SHRY
KAMALUDDIN AHMED): (a) Wheat, rice,
levy sugar, kerosene and imported edible oil
are allocated to the Government of Jammu &
Kashmir for the Public Distribution System
(PDS). PDS commodities are issued to all
States and Union Territories at uniform
Centralissue Prices which generally involve
subsidies bome by the Central Govemment.

'A Statementshowingthe details of the Central

Issue Prices of these commodities during
the last three years is attached.

(b) and (c). The entire State of Jammu
and Kashmir is covered under the Public
Distribution System. A total number of 34
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Blocks covered under the Drought Prone
Area Programme (DPAP) and the Desert
Development Programme (DDP) inthe State
of Jammu & Kashmir are covered under the
Revamped PDS (RPDS). Foodgrains meant
for distribution in the RPDS areas are
distributed at specially subsidised Central
Issue Prices which are Rs.50 per quintal

APRIL 19, 1994
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lowerthan the Central Issue Prices for normal
PDS areas. On the request of the State
Government of Jammu & Kashmirthe border
areas in Poonch, Raouri, Gurez (Baramul
District), Karmath and Machal (Kupwaara
District) have also been approved by the
Central Government for implementation of
the RPDS scheme. )
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[English]
Grant of Milk Tenders

3815. SHRI MOTILAL SINGH: Will the
‘ Minister of AGRICULTURE be pleased to
" state:

(a) whether the Director General of
Investigation and Registration is investigating
the financial/procedural irregularities
committed in granting of milk tenders by the
Delhi Milk Scheme during 1993-94; and

(b) if so, the stage at which the inquiry
stands?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). The Director
General of Investigations and Registration
(MRTP Commission) had forwarded certain
complaints to the Delhi Milk Scheme (DMS)
during March 1993 to July, 1993 for
comments. The complaints were examined
and necessary comments/facts were
furnished to them by Delhi Milk Scheme in
September, 1993 after which Director
General of Investigations and Registration
have not called for any further information
nor has communicated actiontaken by them
on the complaints.

SCs/STs in Railways

3816. SHRI DWARAKA NATH DAS:
Willthe MINISTER OF RAILWYS be pleased
to state : (a) whether requisite number of
reserved posts of Scheduled Castes/
Scheduled Tribes in all categories of North
East Frontier Railways has duly been filled
up during the last three years;

(b) if so, the details of steps being taken
to clear up the backiogs;
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(c) whether N.E.F. Railway Authority is
likely to make a special recruitment drive to
absorb the unemployed youths of North-
East; and

(d) if not, the reasons therefor?

MINISTER OF RAILWAYS (SHRIC.K.
JAFFER SHARIEF):(a)and(b) Thereserved
posts earmarked for Scheduled Castes/
Scheduled Tribes both in promotional and
recruitment categories were filled up to the
full extentinthe selections/recruitments held
for the purpose, except:

(i) where eligible candidates in
promotional categories were
not available within the zone of
consideration/extended zone
of consideration of Groups A &
B categories, and for Groups
C & D, where candidates with
2 years/1 year service not
available in the immediate
lower grade from which
promotions were to be made.

(ii) where only a single vacancy
was caused during the year
necessitating it to be filed up
by general candidate.

(iii) where shortfall existed but
vacancies did not exist due to
closure of Steam Loco Sheds/
reduction of work.

(iv) where in recruitment category
candidates of the requiste
qualification could not be found
by the recruiting agency.

The number of posts fillled up during
1991-92, 1992-93 is indicated below:
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Recruitment Category
Year Group
< D
SC ST SC ST
1991-92 45 30 09 19
1992-93 07 22 08 26

As a result of special Recruitment
Drive undertaken from 31-3-93 to 31-3-94,

the short-falls that were cleared were as
under:

SC/ST Group Shortfall as Shortfall as on
on 31.3.93 31.3.94.
sC - “c" 02
‘D Nil
ST “C’ 01
“D" 336 241

(c) Asregards the shortfall of 241 Group
‘D’ posts of Scheduled Tribes, the adoresaid
Special Drive if continuingto clear the shortfall
through out-of-tum regularisation of casual
labour, redeployment of surplus staff,
compassionate appointment etc. Depending
upon the results of this drive, direct
recruitment, is needed, will be considered in
categories where surplus staff do not exist.

(d) Does not arise.

Passenger Amenities Committee

3817. SHR!I HANNAN MOLLAH: Will
the Minister-of RAILWAYS be pleased to
state:

(a) the salient features of the

recommendations made by the Passenger
Amenities Committee;

(b) weather the railways have
accepted all those recommendations;

(c) if so, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI.
C. K. JAFFER SHARIEF): (a) to c). The
salient features are - provision of drinking
water, coved sheds, benches, fans, shady
trees, efc. Based ontheirrecommendations,
steps have been taken by the railways to
improve the Passenger Amenities at stations
andin the trains. These include successive
stepping-up allocation of funds for provision
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of passenger amenities for Rs.18.11 crores -

in 1988-89 to Rs.60 crores in 1994-95. In
order to make best use of funds allocated for
provision of passenger amenities, the powers
of, the General Managers have been
increased for sanction of expenditure on
new works out-of turn from Rs. 5 lakhs to Rs.
15lakhs. Inaddition, Station Managers have
been made responsible for keeping stations
clean and providing better facilities. Jet
cleaning machines have been introduced at
number of stations for cleaning coaches and
mobile safai walls introduced on some of the
important trains. Sulabh Sauchalaya and
‘Pay & Use’ toilets are being encouraged.
Increased computerised reservation facilities
have been provided at a very large number
of stations.

(d) Does not arise.
Raising The Level of Platform

3818. SHRIHARADHAN ROY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Ministry are aware that
there is urgent need to raise the level of
platforms at many stations under Asansol
Division of Eastemn Railway;

(b) if so, the details thereof;

(c) whetherany steps are beingtakenin
this regard;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C.K.JAFFER SHARIEF): (a) to (e). Raising
of platforms at stations having low level
platforms is a continuous process and the
same is undertaken wherever so warranted
by the traffic requirements. Subject to
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availability of funds and relative importance
of stations. Accordingly, works in this regard
have been taken up at Kumarudhubi. Galsi,
Sitarampur, Madhupur, Andal,
Rupnarayanpur and Kulti railway stations of
Asansol Division.

Block Rakes

3819. SHRI RAM NAIK: Willthe Minister
of RAILWAYS be pleased to state:

(a) whether the Railways now prefer to
book block rakes and refuse to transport
piecemeal goods;

(b) if so, the facts thereof;

(c) the reasons for change in the policy;
and

(d) whether any arrangement has been
made for traders/manufacturers of
transporting goods having less than block
rakes?

THE MINISTER OF RAILWAYS (SHR!
C. K. AFFER SHARIEF): (a) to (d). Railway
prefermovement of goods in block rakes due
to operational requirement. This policy has
been in force for quite some time. However,
the demands for single wagons for different
destinations are also accepted and met
subject to availability of such rolling stock
and operating position obtaining at a particular
time.

Allocation For Agricultural Production

3820. SHRISYED SHAHABUDDIN: Will
the Minister of AGRICULTURE be pleased
to state:

(a) total aliocation under SFPP, IPRD,
NDPD, OPP, ICDP and SJDP forincreasing
the production of various agricultural products
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for the last three years, year-wise;

(b) the quantitative achievements under
each programme in the course of the three
years ; and

(c) the amount released to the States
out of the annual allocations for these
programmes, year-wise, programme-wise
and State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
- ARVIND NETAM): (a) to(c). The information
is being collected and will be laid on the
Table of the Sabha.

Integrated Fisheries Projects

3821. SHRI  MULLAPPALLY
RAMCHANDRAN: Wilt the Minister of
AGRICULTURE be pleased to state:

(a) the total allocation made during 1993-
94 and 1994-95 for the Integrated Fisheries
Project;

(b) whether the Government have
monitored the utilisation of funds under the
project; and

(c) if so, the details thereof?

* THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES ND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) Plan outlay made for Integrated
Fisheries Project, Cochinis Rs. 2454 lakh for
1993-94 and Rs. 594 lakh for 1994-95.

(b) and (c). Yes, Sir. The progress on
utilisation of funds by the Project is monitored
inthe quarterly review meetings aswellasin
the programme officers’ meetings heldin the
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Department.
Remodelling of Barddhaman Yard
3822. SHRIPURNA CHANDRAMALIK:

Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether remodelling of
Barddhaman Yard has been taken up by
the Railways:

(b) if so, the details thereof;

(c) the fatest position of the project;
and

(d) the time by which it is likely to be
completed?

THE MINISTER OF RAILWAYS (SRi
C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) to (d). The work on phase-l is in
progress. Physical progress is 55% and the
work s targetted for completion during 1994-
95.

[ Translation)
Foreign Assistance
3823. SHRIMRUTYUNJAYA NAYAK:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to refer to the
reply given to Unstarred Question No. 2854
on December, 21, 1993 and state:

(a) whether the information in regard to
foreign assistance has since been collected;

(b) if so, the details thereof; and
(c) if not, the reasons for delay therein?

THE DEPUTY MINISTER IN THE
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$ MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
+wEDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) No, Sir.

(k) Does not arise.

(c) This involves consultation with
various agencies which is atime-consuming
process. Efforts are being made to fulfill the
assurance expeditiously.

[English] .
Soyabean Production
3824. SHR!I  RAMCHANDRA
VEERAPPA: Will the Minister of
AGRICULTURE be pleased to state:

(a) the names of places where Soyabean
is grown at present, State-wise;

(b) the total Soyabean producedin each
State during 1992-93 and 1993-94;

(c) whether the Government propose to
expandthe areaunder Soyabean cultivation;

and

(d) if so, the steps taken in this regard?
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MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) Statement-| is enclosed.

(b) Statement-I! is enclosed.

(c) and (d). Following approaches are
being adopted underthe Oilseed Production
Programmme (OPP) a centrally Sponsored
Scheme:

(i) Extension of Soyabean
cultivation in Kharif fallows in
Madhya Pradesh, Uttar.
Pradesh and Rajasthan.

{ii) Expansion of area under
Soyabean in the States of

<y Bihar, Maharashtra and
Karnataka.

(iii) Inter-cropping of Soyabean
with cottonin Maharashtraand
Guijarat. :

(iv) Replacement of minor millets

with Soyabean in Orissa.

(v) Introduction of Soyabean in
non-traditional States like
Andhra Pradesh and Tamil

THE MINISTER OF STATE IN THE Nadu.
STATEMENT - |
Sl. No. Name of the Major Soyabean Growing States/districts. o
1. ANDHRA PRADESH
1.  PRAKSAM
2. GUJARAT

1. Vadodara
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Sl. No. Name of the Major Soyabean Growing States/districts.
2. Baaharuch
3. Dangs.

3. "~ KARNATAKA
1. Belgaun
2. Buja

4. MADHYA PRADESH
1. Sagar
2. Damoh

\ 3.  Jabalpur

4. Mandla
5. Hosangabad
6.  Narsingpur
7.  Khandwa
8.  Betul
9 Chhindwara
10. Seoni
11.  Morena
12.  Gwalior
13.  Shivpuri
14. Guna
i5. Vidisha

Rajgarh
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Sl. No. Name of the Major Soyabean Growing States/districts.

17. Shajapur
18.  Ujjain

19. Ratlam
20. Mandsaur
21. Dewas

22 Indore

23. Dhar

24. Jhubua
25. Rewa

26. Satna

27. Tikamgarh

28. Chhatarpur

29. Sahore
30. Bhopal
31. Raisen
5. MAHARASHTRA
1. Jalgaon
2 Satara
3. Sangli
4. Kolhapur

5.  Orangabad

Pune

[oZ]
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Name of the Major Soyabean Growing States/districts.

Sl. No.
7. Akola
8.  Amravati
9.  Yeotmal
10. Wardha
11. Nagpur
12. Bhandara
13. Chandrapur
6. RAJASTHAN
1. Banswara
2. Bundi
3.  Chittorgarh
4. Jhalawar
5. Kota
7. UTTAR PRADESH
1. Lalitpur
2. Jhansi .
3. Jalaun
4.  Hamirpur
5. Banda
6.  Nainital

7.  Pithoragarh
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STATEMENT - il
Production in Thousand Tonnes
STATE 1992-93 1993-94(Estimated).
1. Andhra Pradesh 21 3.0
2. Arunachl Pradesh 32 *
3. Guijarat 11.7 11.0
4. Himachal Pradesh 0.3 ’
5. Kamataka 28.2 36.0
6. Madhya Predesh 23221 3480.0
7. Maharashtra 361.4 671.0
8. Meghalaya 0.9 *
9. Mizoram 1.8 *
10. Nagaland 42 *
11. Orissa 01 *
12. Rajasthan 333.4 465.0
13. Sikkim 3.0 *
14. Uttar Pradesh 329 37.0
L 1. West Bengal 03 .
*Others -14.0
ALL INDIA 3105.6 4717.0

Procurement of Foodgrains

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): The requisite information relating to

3825. DR. KRUPASINDHU BHO!: Will rice and wheat is given in statement | and Ii

" the Ministerof FOOD be pleasedto state the respectively.
total procurement of nce. wheat and sugar
during the last three years, year-wise and There is no procurement of sugar for

state-wise ?

Central pool.
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[ Translation]
Overbridge at Chainpur Station

3826 SHRI BHUBANESHWAR
PRASAD MEHTA: Will the Minister of
RAILWAYS be pleased to state:

(a) whetherthe Coal India Ltd. and Tata
have coal service siding at Chainpur station
between Barkakana and Gomoh in Bihar;

(b) whether this railway track remains
busy due to twenty four hour functioning of
Coal India’s siding and it causes great
inconvenience to the movement of traffic;

(c) whetherthe Government propose to
construct an overbridge at this station;

(d) if so, the time by whichitis likely tobe
started; and

(e) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Management of road traffic is tiie
concern of the State Govt./Road Authority.

(c) Railways consider proposals for
replacement of b:usy level crossings with
Road over/underbridges on cost sharing
basis provided such schemes are sponsored
by the State Government consenting to bear
their share of cost as per extant rules.

There is no proposal from the State
Gowt. for construction of road overbridge at
Chainpur.

(d) and (e). Do not arise.
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[English]
Indo-Dutch Agreement

3827. SHRI SRIBALLAV PANIGRAHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government propose to
have joint ventures with Dutch Government
in the field of floriculture for protected
cultivation techniques;

(b) if so, the details thereof;

(cj whether any Memorandum of
Understanding has been signedin this regard;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

National Library, Calcutta

3828. SHRISANAT KUMAR MANDAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whetherattention of the Govemnment
has been invited to the newsitem captioned
“A long catalogue of neglect” appeared in
the ‘Business Standard’, Calcutta dated
March 24, 1994;

-

(b) if so, the tacts thereof; and
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(c) the effective measures taken orbeing
taken for the upkeep of not only the rare
books but al<o the new ones to maintain the
scholarly bckground of this Library?

THE NEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE

DEVELOPME T (DEPARTMENT OF

EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes, Sir.

(b and (c). Rare books in the National
Library are properly preserved in the Rare
Books [i' ‘'sion which is specially air-
conditioned and humidity controlled. As
regards new books, lack of enough space is
an outstancing problem cf the Library and
hence there are sor e difficulties in keping
them properly. However, due care is takento
seethatthey are accessioned and shelvedin
due courses. ltis afacttrat termites and rain
water had damaged books in the past, but
most of the damaged books were treated
and restored by the Preservation and
Conservation Divisions of the Library. As
regards Newsppers and Periodicals, it was
found on detailed enquiry that most of the
volumes were not received from the erstwhile
Imperial Library collection.
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Funds of Kerala for Cashew Cultivation

3829. SHRI KODIKiKUNIL SURESH:
Will the Minister of AGRICULTURE be
pleased to state: '

(a) whether the Union Govemnment
provide any financial assistance to the States
for Cashew cultivation;

~ (b)'if so, the amount of assistance
provided during the last two years to each
State, year-wise; ’

(c) whether the Government of Kerala
has requested to increase the amount of
financial assistance for cultivation of cashew
for the year 1994-95; and ’

(d) 7 so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir.

(b) A Statement showing funds released
to the States where the scheme on cashew
is being implemented during the last two
years i.e., 1992-93 nd 1993-94 is enclosed.

(c) No, Sir.

(d) The question does not arise.

STATEMENT

Financial Assistance providedto the States for integrated development of Cashewnutin India

S. No Name of the State Funds released (Rs. in lakhs)
1992-93 1993-94
1. Tamil Nadu' 25.45 84.87
2 " Andnra Pradesh 5530 83.52
3. ) Kerala 32.46 73.45
4. Kamataka 28.86 7498 -
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S. No Name of the State Funds released (Rs. in lakhs)
1992-93 1993-94
5. Andaman & Nicobar 3.11 1.13
6. Madhya Pradesh 11.86 17.51
7. Maharashtra 70.55 9977
8. Goa 29.16 77.94
9. ‘ Orissa 15.21 69.41
10. West Bengal 3.11 9.00
11. Manipur 5.28 225
[Translation) (b) to (e). Do not arise. - .
Railway Projects Acnon Plan for Horticulture

3830. SHRi SANTOSH KUMAR
GANGWAR: Wil the Minister of RAILWAYS
be pleased to state:

(a) whether several projects pertaining
to railway development in Uttar Pradesh
have been postponed;

(b) if so, the names of such projects and
the reasons for their postponement;

(c) whetherthe funds allocated forthese
projects have been transferred to other
States;

(d) if so, the reasons therefor; and

(e) the time by which the above projects
of Uttar Pradesh would be completed and
the total expenditure incurred thereon so
far?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) No, Sir.

3831. SHRISURENDRA PAL PATHAK:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Govemment propose to
évolve any time bound action plan in orderto
develop the infrastructural set up and
management system for the Horticultural
products:

(b) if so, the details of the proposed
Action Plan; and

(c) the time by which a final decision is
likely to be taken in this regard? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a)to (c). No Sir. The
Government, however, is implementing
programmes for promoting development of
infrastructure facilities during the 8th Plan
through the following major schemes:
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(0] Integrated programme on
management of post-harvest
structure for horticulture crops;

(i) Development of marketing of
horticulture produce through
participation as soft loan;

(iii) Market information service for
horticulture crops.

(iv) Altemate structure for marketing of
fruit juice/fruit based beverages.

Financial Assistance to Central
Universities

3832. SHRIVIRENDRA SINGH: Wil)
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the total assistance provided to the
Central Universities as grant-in-aid by the
University Grants Commission during the
last two years, year-wise and University-
wise;

(b) whether the assistance received by
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. the Banaras Hindu University is insufficient

to meet the general requirements of the
University; and

(c) if so, the steps proposed to be taken
by the Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOQURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) A
Statement showing non-plan grants released
to Central Universities during 1992-93 and
1993-94 is enclosed.

(b) and (c). The grants released to the
University over the years have been
increasing. The non-plan grant to Banaras -
Hindu University was increased from Rs.
5238.23lakhs in 1992-93t06023.18 lakhs in
1993-94. In addition, the Central Universities
have also been advised to generate their
internal resources and also take efforts to
reduce the avoidable expenditure wherever
itis possible.
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Passenger Amenities of Nalgonda
Station

3833. SHRI DHARMABHIKSHAM: Will

the Minister of RAILWAYS be pleased to
state:

(a) whether the Government are taking
steps to develop new stations in Andhra
Pradesh. South-Central Railway; and

(b) if so, the details thereof, particularly
" inNalgonda district, Aler, Bhongir, Bibinagar,
Chityal, Nalgonda, Ramannapet. Miryalguda,
regarding improvement of sitting tables,
water facility, reservation system?

. THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) and (b).
Development of railway stations is a
continuous process and the same is
undertaken when so warranted by the
requirements of traffic subject to availability
of funds. Aier, Bhongir, Bibinagar, Chityal,
Nalgonda, Ramannapet and Mirylguda
_stations have already been provided with
amenities, including reservation facilities,
commensurate with the volume of traffic
handled at these stations. As a measure of
further development, work of extension of
platform at Aler has been taken .

Sardar Sarovar Project »

3834. SHRI SUSHIL CHANDRA
VARMA: Willthe Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether a team has been sent very
recently by the Ministry of Environment and
Forests to Gujarat with a view to assess the
measures taken by the Sardar Sarovar
Project Authorities to fulfil the environmental
requirements laid down by the Ministry;
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(b) it so, the members of the team,;

(c) whether the team visited the project
site and other areas related to the project
and sut-mitted its report; and

(d)if so, the findings of the team and the
action taken by the Govemment thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(b). A fact finding team comprising of M/
s.S.C.Maudgal (Adviser, Ministry of
Environment and Forests), Kushalappa
{Regional Chief Conservator of Forests),
Bittu Sahgal and Shyam Chainani
(Environmentalists), was constituted to visit
the project area and report back on the
compliance status of environmental action
plans, including rehabilitation, in the wake of
closure of sluices.

(c) and (d). The team has not yet
completed its site visit

Maths Papers in CBSE Examination

3835. SHRI SHASHI PRAKASH: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether attention of the Govemment
has been drawn to the news-item captioned
“Maths Paper Puzzles Students” appearing
in the Industan Times dated March 5, 1994;

(b) if so, whether the Government have
set up in expert group to probe into the
alleged controversy regarding questions
carrying lengthy cailculation in class Xl
examination of CBSE;

(c)if so, the report of the panel of experts
on the accuracy, level of difficulty and time
required for answering different questions
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set up in different paper sets for the said
Examination;and  °

(d) the steps proposed to be taken by
the Government on the report of panel of
experts? ' :

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes, Sir.

(b) On receipt of complaints regarding
the Mathematics Paper in Class Xl
Examination conducted by the Centra! Board
of Secondary Education (CBSE) this year,
the Board had constituted a Committee of
Subject Experts to examine the question

paper.

(c) The Committee after examing the
question paper has advised that some
questionsinthe Class XIl Mathematics Paper
involved lengthy calculations which might
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‘have resulted in a loss to the examinees.

(d) On the recommendations of the
above mentioned Committee, the CBSE have
decided to adopt a liberal Marking Scheme
for Class Xl Mathematics Paperwhich would
adequately compensate the loss to the
examinees.

Per Hectare Yeild of Sugarcane

3836. DR. K.V.R. C HHOWDHARY: Will
the Minister of AGRICULTURE be pleased
to state:

(a) the per hectare yield of sugarcane in
each State at present; ar d

(b) the efforts made by the Govermment
to increase the yield?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM: a) The per hectare yield of
sugarcane during 1992-93in major producing
States is as follows:

(in kgs)
Andhra Pradesh 72142
Bihar ' 45384
Haryana 48881
Kerala 69293
Maharashtra 76408
Punjab 56866
Tamil Nadu 104005
West Bengal 57708
Assam 38789
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- (in kgs)

Guijarat 8'5472

Karnataka 86014

Madhya Pradesh 33442

Orissa 64579

Rajasthan 46453

Uttar Pradest 55428

All-india 63810

(b) Loans are provided to sugar mills
from the Sugar Development Fund (SDF) for
the development of sugarcane in their areas
of operation for the purpose of setting up of
heat treatment plants, rearing of nurseries,
postcontrol measures, incentive tocultivators
" to switch-over to improved varieties of
sugarcane, irrigation schemes etc.

Agricultural Research and Technology

3837. SHR! NURUL ISLAM: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether investment in agricultural
research and technology is stagnating for
the last two decades in the country;

(b) if so, the details thereof and the
reasons therefor; and

(c) the steps tak :n by the Government

or proposed to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI. S. KRISHNA
KUMAR): (a to (c) : Sir, the details of total
alocationfo e lndian Council of Agricultural
Research/Department of Agricultural
Research and Education are given in the
enclosed Statement. This does not include

" expenditure by the State Governments on

the State Agricultural Universities and other
research units operated by them. Since
agriculture is a State subject, such
expenditures are quite significant. The
investment in agricultural research and
technology is made through annual plan
outlay and non-plan budget approved by the
Parliament on the basis of proposal put up
by the Government of India.
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[ Transiation)
Cruelty against Animals

SHRIMATI SARO DUBEY:

SHRI RAMESHWAR
PATIDAR:

MAJOR GEN. (RETD.)
BHUWAN CHANDRA
KHAMNDURI:

3838.

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the attention of the
Government has been drawn to the news-
item captioned “Cheetah ke nakhoon tak
nikal liye film banane ke liye” appearing in
the Jansatta dated January, 10, 1994,

(b) if so, the facts thereof and the action
taken by the Government in this regard; and

(c) the measures taken by the
Government to check such incidents in
future?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Yes.
Sir.

(b) Animal Welfare Board of India has
reported that no cruelty as mentioned in the
newspaper has been committed while
shooting the film.

(c) Guidelines for shooting films have
been provided to Central Board of Film
Certification so that no cruelty is committed
on the animals, Ministry of Information and
Broadcasting have been advised to issue
instructions to Film Associations that all
filming involving. animals, particularly wild
animals, be done after prior intimation to the
Animal welfare Board of India so that the
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Board can satisfy itself that the filming is

"done without cruelty. Besides, as per the

provisions of the Prevention of Cruelty to
Animals Act, 1960, the Societies for
Prevention of Cruelty to Animals (SPCS)
and authorised officers may take action
against cruelty committed to animais.

‘Palace on Wheels’
SHRI GIRDHARI LAL

BHARGAVA:
PROF.RASA SINGH RAWAT:

3839.

Will the Minister of RAILWAYS be
pleased to state: ’

(a) whether ‘Palace on Wheels’ train will
be of no use after the conversion of existing
rail lines into broad-guage in Rajasthan;

(b) whether there is any specific plan to
modify the train to be operational on broad-
guage lines;

(c) if so, the details thereof:

(d) whether Ajmer and Pushkarare also
likely to be covered by it; and

(e)ifso, the reasons for not stoppingthe
train at Ajmer so far?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) The metre
gauge Palace-on-Wheels train will be utilised
on a new metre gauge tourist circuit in
Rajasthan and Gujarat afterits present route
is converted into broad gauge in 1995.

(b)to(e). Ithas been decidedto construct
a broad gauge Palace-on-Wheels train in
collaboration with Rajasthan Tourism
Development Corporation. It will operate on
its existing itinerary with the exception of
Udaipur which not being on the broad gauge
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is being replaced by Ranthémbore Wild Lif 2
Sanctuary. Ajmer and Pushkar were not
included in the original itinerary.

Birds Killing

3840. SHRI PREM CHAND RAM:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whetheralarge numberof peacocks
were poisoned to death in Bihar during the
last three years;

(b) if so, the details thereof;

(c) whetherthe perpetrators of the crime
were punished;

(d) if so, the number of cases of bird-
killing in respect of which information has
beenreceived by the Governmentduringthe
last three years; and

(e) the action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a) to (e).
The information is being collected from the
State Government of Biharand will be laid on
the Table of the House.

[English] .
Kaziranga National Park
3841. SHRIPROBIN DEKA: Willthe
Minister of ENVIRONMENT AND FORESTS
be pleased to state:
(a) whether the Government of Assam
have submitted a scheme on development

of the Kaziranga National Park;

(b) if so, the details thereof;
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(c) the amount sanctioned for the
development of the National Park during
each of the last three years; and

(d) the details for future plan in this

.regard? *

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a) & (b).
Yes, Sir. This Ministry has received aproposal
for assistance to Kaziranga National Park
underthe Scheme “Development of National
Parks and Sanctuaries” for 1993-94. The
proposal includes strengthening of anti-
poachinginfrastructure, protection of habitat
and extension of the park area.

(c) An amount of Rs. 88.58 lakhs has
been released for the purpose during 1993-
94.

Prior to this. assistance was being
provided to the State Government underthe
Centrally . Sponsored Scheme of
“Conservation of Rhinos in Assam”. Major
portion of the outlay of the scheme was spent
for Kaziranga National Park. This scheme
has now been transferred to State Govt.
along with resources as per the
recommendation of the National
Development Council. The amountreleased
to State Govt. under this scheme during
1991-92and 1992-93 were Rs. 169.20 lakhs
and Rs. 75.00 lakhs respectively.

(d) Since the Rhino Conservation
Scheme has been transferred to the State
Govt., the State Forest Department will have
to draw the funds for conservation of Rhino
in Kaziranga from the"State Plan Scheme
and they have to approach State Planning
Boardinthe matter, andif necessary impress
uponthe Planning Crmmission ontheissue.



-

149 Written Answers

Price of Chemical Fertilizers

SHRI'S. MAMIAN BASHA:

SHRI ~ RAMESH
CHENNITHALA:

SHRI HARIN PATHAK:

SHRI VIJAY NAVAL PATIL:

3842.

Will the Minister of AGRICULTURE be
pleased to state: -

(a) the present prices of various kinds of
fertilizers, both imported and indigenous
including the subsidy given on them;

(b) whether the Government have
conducted a study of adverse impact of hikes
in the prices of chemical fertilizer on
agriculture sector;

(c) whether the Government propose to
decrease distribution costs of it; and

(d) if so, the steps taken/proposed to be
taken to nationalise their price?

THE MINISTER OF STATE IN THE
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MINISTRY OF AGRICULTURE (SHR!
ARVIND NETAM): (a) : A Statement giving
prices of cuntrolled fertilizers and prevailing
prices of decontrolled fertilisers with subsidy
is enclosed. '

(b) to (d). No such study has been
conducted. As per recommendations of the
Joint Parliamentary Committee on Fertilizer
Pricing, the price of Urea has been reduced
by 10% and Phosphatic and Potassic fertiliser
has been removed from statutory price control
leading to a rise in their prices. Government
thereafter announced provision of Rs. 340
crores in 92-93 for sale of decontrolied
phosphatic and potassic fertiliser to farmers
with ccncession. During 93-94 also,
Govemment provided a sum of Rs. 632
crores and made available a concession of
Rs. 1000/- per tonne for sale of indigenous
DAP proportionately for indigenously
produced Complexes, 8s. 340/- pertonne of
SSP andRs. 1000/- pertonne on MOP which
is fully imported. There is no proposal at
presentto decrease distribution cost as only
Urea and other Nitrogenous fertiliser remain
under statutory control and their prices have
since been decreased.
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[Translation]
Development of Computer

SHRIARJUN SINGH YADAV:

SHRI MOHAMMAD ALl
ASHRAF FATMI:

.3843.

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whethera computertotranslate from
onelanguage to another has been developed
by IIT, Kanpur on the basis of the technique
suggested by Sanskrit grammarian Panini;

(b) if so, the details thereof; and

(c) the steps taken to develop this
technique further?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT ( DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE ) (KUMARI SELJA): (a) and (b).
IT, Kanpur has developed a Computer
software called ANUSARAKA on the
concepts and principles from Paninian
grammer, which provides translation from
one language to another. The working
translation produced by ANUSARAKA can
be rapidly edited by humans to produce good
quality translation, for which the user need
not be billingual.

(c) As perthe information received from
IIT, Kanpur, efforts like intensive deliberations
amongst experts in the field of Computer
Science, Paninian Scholars and language
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experts are called for coupled with training of
core research manpower with a view to
considering development of such activities
on a larger scale.

Violation of Essential Commodities

Act, 1995
3844. SHRI RAJENDRA
AGNIHOTRI:

SHRI LAL BABU RAI:

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the Essential Commodities
Act, 1955 is being violated in some States;

(b) if so, the details thereof;

(c)whetherthe Govemment have issued
instructions to the States to strictly comply
with the provisions of this Act; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMAD): (a) Yes, Sir.

(b) Details are given in the enclosed
Statement.

(c) Yes, Sir.

(d) Questiordoes not arise.
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[English)
Drip lrrigation Scheme

SOBHANA
RAO

SHRI
DREESWARA
VADDE:

SHRI SHANTARAM
POTDUKHE:

3845.

Will the Minister of AGRICULTURE be
pleased to state:

(a) the steps taken or proposed to be
takentopopularise the drip irrigation system
in the country particularly in the drought
prone areas;

(b) the names of qistricts and estimated
areacovered under the scheme, State-wise;

(c) the details of financial assistance
provided during 1992-93 and 1993-94 to
each State forthe implementation of aforesaid
scheme; and

(d) the results achieved there from?

CHAITRA 29, 1916 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Government has
initiated steps to promote drip irrigation all
overthe country for all horticultural crops. An
outlay of Rs. 208 crores has been allocated
in 8th Five Year Plan for covering an area of
1.39 lakhs has through grant of subsidy to
the farmers: 12.000 ha. under drip
demonstration, training of farmers and
applied research.

(b) The scheme can be implemented in
all districts. The targets for coverage of area
State-wise is indicated in the Statement-|
enclosed.

(c) Details are given in the enclosed
Statement Il

(d) A coverage of about 30,000 ha. is
expected during 1992-93 and 1993-94.
however, coverage is likely to be higher as
the scheme has promotedits use forfarmers
considerably and several States have
reported much higher coverage.
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Grants To Voluntary Organisations

3847. PROF. SAVITHRI
LAKSHMANAN: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) the number of voluntary organisations
who are yet to receive 50"~ balance grants.
already sanctioned by the Central Social
Welfare Board during each of the last three
years; )

(b) the reasons for the delay in releasing
the grants;

(c) the total amount lying with the
Government for disbursement; and

(d) the action taken by the Government
to release the balance amount of grants
without further delay to the organisations?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT )
(SHRIMATI BASAVA RAJESHWARI): (@) In
the Schemes of Creches for Children of

APRIL 19, 1994
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Working and Ailing Mothers, Working
Women's Hostel (Grant-in-aid for
maintenance) and Family Counselling
Centre, 50% of the grant is released only
alongwith sanction and the remaining 50% is
released after receipt of the Audited Accounts
etc. A Statement showing (Programme-wise)
numberof Voluntary Organisations, who are
yettoreceive 50% balance grantis enclosed.

(b) The balance grant has not yet been
released due to non-receipt of certain
information like Audited Accounts,
Compliance Report from Organisations and
Inspection Reports and comments from State
Boards etc.

(c) Presently, no undisbursed amauntis
lying pending with the Government under
these programmes for the previous financial
years;

(d) The Central Social Welfare Board
and the State Boards have been directed to
pursue with the concerned Voluntary
Organisations to furnish the requisite
information/documents for release of the
balance amounts during the current financial
year.

STATEMENT

Programime-wise number of voluntary organisations who are yet to receive 50% Grant,
already sanctioned by Central Social Welfare Board.

Sl. No. Name of the Programme Year
1991-92 1992-93 1993-94
1. Creches for Children of 12 20 100
Working & Ailing mothers
2. Working Women'’s Hostel 3 41 32
3. Family Counselling Centres - 97 18
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[Translation)
Banana Production

3848. SHRI MAHENDRA KUMAR
SINGH THAKUR : Will the Minister of
AGRICULTURE be pleased to state:

(a) the total quantity of Banana produced
in the country during the last three years.
year-wise and State-wise;

(b) the total area of land under cultivation
of banana, State-wise;

(c) the details of Centrally Sponsored
Schemes being implemented at present to
boostthe production of banana andto expand
the area under cultivation; and

(d) the financial assistance provided to
:each State under the said schemes during
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1992-93 and 1993-94 and proposed to be
provided for the year 1994-95?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAMj): (a) and (b). The statement
-l is enclosed.

(c) and (d). A Centrally Sponsored
Scheme on Integrated Development of
Tropical, Arid and Teniperate Zone Fruits is
being implemented which includes
assistance for Banana on Rejuvenantion,
Demonstration and Area Expansion. Besides,
the assistance is also provided for supply of
planning material and training on new
technologies alongwith other fruit crops.

The details of financial assistance
provided specific to banana during 1992-93
and 1993-94 and proposals for 1994-95 are

ven in the enclosed Statement-ii.
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[English]
Cess on Pepper

3849. SHRIK.MURALEEDHARAN: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government propose to
withdraw the existing cess on Pepperin view
of the steep down fall of pepper prices; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). Acese @ 1/
2 per cent advatorem of tariff value levied
under the Agricultural Produce Cess Act,
1940 is not proposed for withdrawal. The
other cess levied under Spices Cess Act,
1986 is already withdrawn upto 30.9.94.

Passenger Facilities

3850. SHRI BHEEM SINGH PATEL:
Willthe Minister of RAILWAYSbe pleasedto
state:

(a) whether facilities provided to
passengers in trains running in Eastein,
Western Uttar Pradesh and Bihar are

CHAITRA 29, 1916 (SAKA)
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inadequate; and

(b)if so, the remedial measures taken in
this regard?

THE MINISTER OF RAILWAYS (SHIR
C.K. JAFFER SHARIEF): (a) No, Sir.

(b) Does not arise.
Vocational Education

3851. SHRI BRISHIN PATEL: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether any special grant-in-aid has
been given to States for the development of
vocational education during 1993-94; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARETMENT OF
CULTURE) (KUMARI SELJA): (a) and (b).
Underthe Centrally Sponsored Schemes of
Vocational Education Programme, an
amount of Rs. 84.48 crores was released to
States/UTs during 1993-94 as per enclosed
Statement.

STATEMENT

Release of Grants during#93-94

(Amount Rs. in lakhs)

Sl. No. Name of the States/UTs Amount
1. Andhra Pradesh 640.58
2. Arunachal Pradesh _—
3. Assam 294.84
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(Amount Rs. in lakhs)

SlI. No. Name of the States/UTs Amount
4. Bihar 416.93
5. Goa 56.93
6. Gujarat 781.73
7. Haryana 228.18
8. Himachal Pradesh A
9. Jammu & Kashmir 22.55
10. Kamataka 1030.89
11. Kerala 357.28
12. Madhya Pradesh 51.09
13. Maharashtra 2035.74
14. Manipur 9.70
15. Meghalaya —_—
16. Mizoram 21.92
17. Nagaland 1.40
18. Orissa 650.0
19. Punjab 265.87
20. Rajasthan 392.97
21. Sikkim 8.04
22. Tamil Nadu 700.16
23. Tripura 412
24. Uttar Pradesh 307.20
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(Amount Rs. in lakhs)
&l. No. Name of the States/UTs Amount
25. West Bengal 8.13
26. Andaman & Nicobar _
27. Chandigarh 22.76
28. Dadra & Nagar Haveli 2.79
29. Daman & Diu 3.09
30. Delhi 115.62
31. Lakshdweep e
32. Pondicherty 17.44
Total 8447.95
[ Transiation) CULTURE) (KUMARI SELJA): (a) No, Sir.

Teachers in Navyug Schools

3852. DR.LAL BAHADUR RAWAL: Will
the Mimister of HUMAN RESOURCE
DEVELOPMENT he pleas :d to state:

(a) whetherteachers working in Navyug
Schools run by NDMC are not being giver:
time bound senior scale even afterrendering
continuous service for more thantwelve years
as recommended by the Chhatopadhyay
Commission; and

(b)ifso. the action proposedto be taken
by the Government to ensure that teachers
get this benefits?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE

DEVELOPMENT (DEPARTMENT OF -

EDUCATION AND DEPARTMENT OF

According to information fumnished by the
New Delhi Municipal Committee (NDMC),
the teachers working in the Navyug Schools
run by Navyug School Educational Society
(Regd.) are already appointed on the pay
scales corresponding to the Senior Scales
applicable toteachersin schools of the Govt.
of National Capital Territory of Delhi.
Municipal Corporation of Delhi and other
schools of New Delhi Municipal Committee.

(b) Does not arise.
[English]
Electrification of Railway Lines
3853.DR. AMRITLALKALIDAS PATEL:
Will the Minister of RAILWAY S be pleasedto

state: :

(a} whether the Government have
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received any requast for elctrification of the
Ahmedabad-Gandhinaga: Railway Line:

(bYwhether any representation has also
been received to electrify the railway lines
either from Ahmedabad/ Nadiad or from
Baroda to Gandhinagar via Maninagar-
Kalupur-Sabarmati: and

{c) if so, the details thereof and the
action taken/proposed to be taken in this
regard?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) and (b). Yes.
Sir.

(c) Baroda-Nadiad-Maninagar-
Ahmedabad-Sabarmati-Gandhinagar
section has been electrified.

{ Translation]

Employment on Compassionate
Grounds

3854. SHRI RAM VILAS PASWAN:
SHRI GOVINDA CHANDRA
MUNDA:

Will the Minister ot RAILWAYS be
pleased to state:

(a) the number of employees who died
inhamesstrom 1989 to 1992 and the number
of employees belonging to Scheduled Castes
and Scheduled Tribes out of them;

(b) the riumber ot the dependents
provided with employment on compassionate
grounds including the number of Scheduled
Caste/Scheduled Tribe employees;

(c) whether a merit test is conducted
evenforthe appomtinent oncomgpassionate
grounds; and
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(d) if so, the propnety thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) and (b). The
information is being collected and will be laid
on the Table of the Sabha.

(c) and (d). The suitability of the
candidates for compassionate appointment
is assessed by means of an appropriate test
and this is to ensure that the candidates on
being appointed are able to perform duties at
a satisfactory level. :

[Engiish]
Booking of Wagons
3855. SHRI  KABINDRA

PURKAYASTHA: Will the Minister of
RAILWAYS be pleased to state:

(a) whetherthe booking of wagons from
Barak Valley has been stopped on the plea
of transhipment at Lumding;

(b) whether ndn—booking ofwagonshas
disturbed export by trains causing financial
loss to the persons concemed; and

(c) whether the Government propose to
issueimmediate orders torbooking of wagons

without delay?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) No, Sir.

(b) and (c). Do not arise.
Private Operators in Railways
3856. SHRI ASTBHUJA PRASAD
SHUKLA: Wilithe iinister of RAILWAYS be

pleased to state:

(a) whetherthe Mit:istry have decided to
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allow private operators touse Railway tracks
and its rolling stocks;

(b) if so, whether the Railways have
nvited offers from the interested private
dperators;

(c) whetherthe Railways are considering
to make all railway zonals as each holding
companies and production units as its
subsidiaries;

(d)ifso, the basis on which the Railways
are planning to give its tracks and rolling
istocks; and

(e) the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) and (e). Do not arise.

Palm Oil
3857. SHRI SRIKANTA JENA:
SHRI MOHAN SINGH
(DEORIA):

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether a large quantity of palm oil
mported from. Malaysia last year is lying
insold in the warehouses; ’

(b} if so, the details thereof;

(c) the foreign exchange invoived
kherein;
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(d) the losses suffered by the
Govemment; and

(e) the steps taken by the Government
to sell the existing stock of imported palm oil?

THE MINISTER OF STATE IN THE
MINISTRY OF ClVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTERQF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) to (c). Out of
the totalimported oil of about 42,000 M. Ts. at
a price of Rs.5.88 Crores from Malayasi
nearly 22,000 M.Ts. has already been lifted .
by various States and U.Ts. and the balance
quantity is available at various centres in 15
kg tins and a very small quantity in bulk. .

(d)Nolosses have been suffered by the
Government on account of import of
palmolein.

(e) Among the measures taken by the
Government to step up the sale of palmolein
to States, include flexibility in mode of
allocation to States as per their requirement
in terms of loose (bulk), 15 kg. tins 1 kg.
pouch, revalidation of earlier allocated. oil for
further months, one month credit facility by
STC to States and U.Ts. and toincrease the
shelflife of the oil the tinning in 15kg. tins has

‘been taken up. State Governments/U.T.
Administrations have been specially
requested to expedite the lifting of palmolein.

[Transiation}

Passenger Facilities
-~

3858. SHRIN. K. BALIYAN: -
SHRIMATI KRISHNENDRA
KAUR (DEEPA):

Will the Minister of RAILWAYS be
pleased to state:
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(a) whether the Government have
increased passenger facilities in proportion
totheincrease in passengerfares and goods
freight as announced in the Rail Budget
recently; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): {(a) and (b).
Provision of amenities/facilities te travelling
public is a continuous process. Passengder
tares and freight charges are revised to off-
set the increase in the cost of inputs.

[English]
Voluntary Consumer Organisations

3859. SHRIMATI
KUMARI:
SHRI DATTATRAYA

BANDARU:

MAHENDRA

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) the number of voluntary consumer
organisation registered under the Societies
Registration Act in various States; and

(b) the steps proposed to be taken to
encourage more voluntary organisations in
the rural areas?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) According to
the Directory of Voluntary Consumer
Organisations maintained by the Ministry of
Civil Supplies, Consumer Affairs and Public
Distribution these are about 500 in number.
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However, the total number of registered
Organisations could be more.

(b) Central Government encourages the
formation of more consumer organisations
in rural areas. Under the scheme of financial
assistance to consumer organisations,
preferenceis given tothose which are working
inrural areas. Similarly, under the scheme of
national awards on consumer protection,
preference is given to rural based consumer
organisations. The Ministry also sends printed
publicity material to such organisations free
of cost

Expenditure cn Advertisement on
Consumer Products

3860. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTIONbe pleasedtostate:

(a) whether the multinational companies
like Hindustan Lever Ltd., Colgate Paimolive
India Limited, Proctor and Gamble etc., have
resorted to advertisement over Doordarshan,
Allindia Radio, ZEE Television etc. in recent
years;

(b) if so, the amount spent by these
companies on advertisement during the last
three years, year-wise;

(c) whether this expenditure has been
responsible for the increase in the prices of
the consumer items manufactured by these
companies;

(d) if so, the details thereof;

(e) whetherthese companies arebound -

to spenc on advertisement which falls back
upon the prices of their products;

(f) if so, the steps taken by the

]
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Govemment to check the extravaganza on
the part of these companies and the protect
the interests of the consumers; and

() if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTIONAND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) io (g). The
~ Ministry of Civil Supplies, Consumer Affairs
and Public Distribution in the Central
Government does not compile this
information.

[Translation]
Fire Incidents in Keraia
3861. SHRI DATTATRAYA
BANDARU:
SHRI MAHESH KANODIA:

SHRI THAYIL JOHN
ANJALOSE:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether wagons of a goods train
between Borahi and Chalakudi stations
carrying diesel and petrol were engulfed in
fire recently;

(b) if so, the causes responsible for the
incident; and

(c) the extent of loss of life and property
suffered thereby?

THE MINISTER OF RAILWAYS (SHRI
C.K.JAFFER SHARIEF): (a) Yes, Sir. 27 oil
tank wagons of goods train carrying petrol
anddiesel derailed, capsized and caughtfire
between karukutty nd Chalakudi stations on
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Southem Railway on 2.3.94.

(b) The incident occurred due to
derailment of the wagons and the contents
being highly inflammable caught fire
instantarneously.

(¢) There was no loss of life due 10 this
accident. Loss of railway property is estimated
to be Rs. 62.50 lakhs.

Control of Passanger Rush at Railway
Stations

3862. SHRIMATI
CHIKHALIA:
SHRI RAJESH KUMAR:

SHRIMATI SHEELA GAUTAM:

BHAVNA

Will the Minister of RAILWAYS be
pleased to state:

(a) whether amatter ptan was prepared
in 1992 to control the rising passenger rush
and modernisation of New Delhi Railway
Station and other railway stations of the
country;

(b) if so, the number of railway stations
at which the rush of passengers has been
conitrolled under this master plan; and

(c) the time by which the rush of
passengers is likely to be controlied at other
railway stations?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) to (c).
Augmentation and modification ofthe existing
infrastructure, soastocontainthe increasing
passenger traffic, is a continuous process nd
suitable works in this regard are taken up as
andwhen so warranted through the Railways’
annual Works Programmes. As such, no
separate master plan has been formulatedin
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this regard.
Opening of Super Bazar

3863. SHRI GOVINDA CHANDRA
MUNDA: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleasedto state:

(a) whetherthe Union Govemmenthave
any proposal to open new branches of Super
Bazar in the States during the current year;

(b) if so, the details thereof, State-wise;
and

(c) the time by which these are likely to
be opened?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTEROF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): {(a) to (c). No, Sir.
thereis no proposalto open new branches of
Super Bazar in States during the current
year.

Research Work on QOilseeds

3864. DR. MAHADEEPAK SINGH
SHAKYA:
DR. CHINTA MOHAN:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the names of Research Institutes
engaged in various research works for
improving the quality of oilseeds particularly
of mustard and rapeseed oil;

(b) the facilities provided by the
Governmentto these Institutes during 1992-
93, institution-wise; and
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(c) the details of seeds developed by
these institutestill date and the rate of average
production increased as a result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF NOKN-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) The names of the research
Institutes engaged in research work for
improving the quality of oilseeds particularly
of mustard and rapeseed oil:

0] Directorate of Oilseeds
Research, Hyderabad (AP)

(ii) National Research Centre
on Rapeseed and Mustard,
Bharatpur (Rajasthan)

(iii) National Research Centre
for Groundnut, Junagadh
(Guijarat).

(iv) National Research Centre
for Soyabean, indore (MP)

(b) Each Institute has been strengthened
during VIII plan for the work of quality
improvement by providing manpower, funds
and equipments.

(c) The materials developed are still

being tested for quality.
Navodaya Vidyalayas

3865. DR. PARSHURAM
GANGWAR:
SHRI PETER G.

MARBANIANG:
SHRI  DILEEP

SANGHANI:
DR. SAKSHIJI:

BHAI
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Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of Navodaya Vidyalayas

functioning in the country at present, State-

wise,

(b) the names of places in the country
where Government propose to open
Navodaya Vidyalayas during 1994-95; and

(c) the criteria prescribed for admission
inthese Vidyalayas indicat:ng the number of
students admitted during 1993-94?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) A
Statement is attached.
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(b) The Navodaya Vidyal g1 Scheme
envisages opening of one Navodaya
Vidylaya, on an average, in each district in
the country At present about 100 districts
are yet to be covered by the Navodaya
Vidyalaya Scheme. The Navodaya Vidyalaya
Samiti has planned to sanction upto 50 new
schools in a year to cover the uncovered

- districts, depending on the concemned State

Govt./Union Territory providing suitable land
free of cost and temporary accommodation
to run the Vidyalaya till the Navodaya
Vidyalaya Samiti constructs its own buildings.

(c) Admission to Navodaya Vidyalayas
is carried out at entry level at Class Vionthe
basis of selection test conducted by National
Council of Educational Researchand Training
(NCERT). For 1993-94 session, 24,242
students were selected for admission in

- Jawahar Navodaya vidyalayas.
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{English)]

Totalliteracy Campaign

SHRIMATI CHANDRA
PRABHA URS:
SHRI RAMPAL SINGH:
SHR! GIRDHARI
BHARGAVA:

.3866.
LAL

Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the names of districts which have
been selected forthe implementation of Total
Literacy Campaign in the country;

(b) the names of districts already
achieved total literacy;

(c) the amount spent on such districts
during 1992-93 and 1993-94; and

(d) the districts proposedto be taken up
forthe Total Literacy Campaign during 1994-
95? .

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Attached
Statement-lis the list of 246 projects of Total
Literacy Campaigns approved as of March
1994, to cover 267 districts (either fully or
partially).

(b) Of these districts, as many as 83
districts have started the Post-Literacy Phase
to consolidate the literacy skills of the
neoliterates. -

The expression ‘total literacy’ does 1ot
signify a Kundred per cent coverage of all
age-groups of the entire district population.
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Accordingly, itis not possible to assume that
any district could be said to have achieved
total literacy at a point of time.

(c) Attached Statement-l is the State-
wise statement of Central grants sanctioned
to the districts for the Total/Post Literacy
campaigns during 1992-93 and 1993-94.

(d) It is proposed to cover 345 districts
with TLC during the Eighth Plan period
(ending 1996-97). The districts tobe covered
during 1994-95 would be identified on the
basis of proposals sent by the District
Collectors through the respective State
Governments. These proposals would be
eventually processed for the consideration
in the periodic meetings of the Executive
Committee of the National Literacy Mission
Authority, in accordance with the procedure
established by the Committee.

\
STATEMENT-|

Total Literacy Campaigns in Districts
(Position as of 31st March, 1994)

 Andhra Pradesh (23 districts)
1. Chittoor

2. Cuddabah

3. Hyderabad Dist.

4. Nellore

5.  Vishakhapatnam

5. Kumoal

7. | Mehbubnagar. (Partial)
8. Khammam

9. Nizamabad
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16.

10.

11.

12

13.

14.

15.

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.
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Saﬁarsa
Madhubani (Partial)
Siwan
Bhojpur
Dumka
Jamui
Khagadia
Mungher
Aurangabad
Dhabad
Begusarai

Supaul

Daman & Diue (1 district)

Written Answers APRIL 19, 1994
West Godavari ) 30.
Karimnagar 31.
Nalgonda 32.
Project of BGVS AP (One 33.
Mandal each in 9 districts)

34.
Medak
35.
Warangal
36.
Srikakulam
N 37.
Rangareddy
38.
Vizianagram
39.
East Godavari
_ 40.
Adilaabad
41,
Prakasham
Krishna
42.
Assam (7 districts)
Project of Assam Science
Society, Guahati, (8 Blocks in 43.
5 districts)
Jorhat 44.
Tinshukia.
Bihar (16 districts) 45,
Muzaffarpur
Jamshedpur (Urban) 46.
Ranchi
Madhepura: (Partial) 47.

Daman

Delhi (1 district)

Delhi Saksharata Samiti
Project (Ambedkar Nagar)

Delhi Saksharata Abhiyan
Samiti Project of NCT of Delhi
(6 slum areas)

Goa (2 districts)

Gujarat (19 districts)
Projectof Gujarat Vidyapeeth,
Gandhinagar(100 Tgs in 19
Dts)

Bhavnagar
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48.

49.

N 50.

51.

52.

63.

55.
56.

57.

59.
60.
61.
62.

63.

65.

67.

68.

69.
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Gandhinagar
Kheda
Ahmedabad Rural

Dangs

Bhuj-Kutch
Junagarh
Surendranagar
Sabarkantha
Surat
Banaskantha
Bharuch
Vadodara
Amreli
Jamnagar
Mehsana
Panchmahal
Rajkot
Valsad
Haryana (10 districts)
Panipat
Yamunanagar
Bhiwani .

Jind

70. Rohtak
71. Ambala
72. Sirsa

-
73. Hissar

74. Kurukshetra

75. Sonipat

_ Himachal Pradesh (12 districts) |

76. Sirmour Dist.
77. Chamba Dist.

78. Hamirpur

79. Kinnaur
80. Kulu
81. Mandi
82. Shimla
83. Solan
84. Una.
85. Kangra

86. Bilaspur

87. Lahul & Spiti
Jammu & Kashmir (1 district)
88. Jammu
Kamataka (18 districts)

89.  Bijapur~
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90.
91.
92.

93.

95.
96.
97.
98.

99.

100.

101.

102.

103.

104.

105.

106.

107.

108.

109.

110.
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Dakshina Kannada 111,
.Mandya 112.
Raichur 113.
Tumkur 114.
Bidar 115.
Shimoga 116.
Dharwad 117.
Mysore 118.
Uttara Kannada 119.
Bangalore Rural 120.
Chickamaglur 121.
Gulbarga 122.
Kodagu 123.
Kolar 124.
Chitradurga 125.
Bellary 126.
Belgaum 127.
Kerala (14 districts) 128.
" Emakulam 129.
Kerala State. 130.
Madhy Pradesh (28 districts) . 131.
Durg | 132.
Narsinghp.ur 133.

Written Answers
Indore

Raipur

Bilaspur

Ratlam

Betul (Partial)
Raigarh

Ujjain (Partial)
Chhattarpur
Datia
Rajnandgaon (Partial)
Satna

Bhind (Partial)
Gwalior (Partial)
Dewas
Chindwara
Rewa

Raisen

Jhabua

Panna

Shajapur

Sidhi

Khandwa

Vidisha

224
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134.  Tikamgarh 1565.  Ganjam

135.  Sagar 156.  Keonjhar

'136. “Rajgarh 157.  Dhenkanal
Maharashtra (16 districts) 158.  Kalahandi

137.  Sindhudurg 159.  Balangir

138.  Wardha 160.  Malkamgiri

139. F;une Dist. (Rural) 161.  Nayagarh

140. Latur 162.  Koraput

141.  Aurangabad 163.  Sambalpur

142.  Ratnagiri 164.  Gajapati

143.  Jalan Punjab (6 districts)

144.  Nanded 165. Project of BGVS : Pb.

Chandigarh (7 blocks in 6

145. Parbhani districts)

146.  Sangli 166.  Hoshiarpur

147.  Osmanabad 167.  Faridkot

148 . Beed Rajasthan (10 districts)

149.  Amravati 168.  Dungarpur

150.  Greater Bombay 169.  Bharatpur

151.  Kolhapur 170.  Sikar

152.  Yavatmal 171. Ajmer

Orissa (11 districts) - 172. Pali

153.  Sundargarh Distt. 173.  Tonk

154.  Rourkela City - 174.  Baran



227 Whritten Answers APRIL 19, 1994 Wiitten Answers 228

175.  Alwar Tripura (3 districts)
176.  Rajsamand 196. North Tripura
177. Udaipur 197.  West Tripura
Tamil Nadu (18 districts) 198.  South Tripura
178.  Kamarajar Uttar Pradesh (32 districts)
179.  PMT Sivagangai 199.  Fatehpur
180. Pudukkottai 200. Meerut
181.  Kanyakumari 201.  Chamoli
202. Dehra Dun
182. Madurai
203. Almora
183. North Arcot Ambedkar
204. Agra
184. Tirunelveli Kottabommaan 205. Ghaziabad (Partial)
185. Ramanathapuram . 206. Moradabad
186. Coimbatore 207. Bijnor
208.  Bareilly

187. Nagapattinam
209. Kanpur Dehat

188. Dindigul Anna 210. Faizabad

189. Periyar 211. Mau

190. Salem 212.  Azamgarh

213. Jaunpur
191. South Arcot

214. Farrukhabad
192. Tiruvennamalai

215 Jalaun
193.  Dharmapuri 216.  Bahraich
194. Tiruchirapalli 217. Lalitpur

195.  Thanjavur 218.  Lakhimpur Kheri’



229 Written Answers CHAITRA 29, 1916 (SAKA) Written Answers 230
219. Pratapgarh 233. Hooghly
220.  Deori 234.  Birbhum
221. Mirzapur 235. Cooch-Behar
222 Sultanpur 236. Bankura
223. Ghazipur 237. N.24-Parganaas
224. Pithoragarh 238. Howrah
225. Tehri Garhwal 239. S.24-Parganas
226. Uttar Kashi 240. Murshidabd
227.  Hameerpur 241.  Nadia
228. Barabanki - 242, Purulia
229. Rae Bareilly
230.  Mathura 243, Malda
West Bengal (14 districts) 244.  Jaipaigur
231. Midnapur 245. {Pondicherry) U.T. (4 districts))
32, Burdwan 246. Chandigarh_U.T. (1 district)
STATEMENT - Il
Grants for Total/Post Literacy Campaigns
(Amout in Rupees)
S.No. State/U.T. 1992-93 1993-94
1. AndhraPradesh 7,01,66,000 17,19,74,50
2. Assam 65,00,000 25,00,000
3. Bihar 1,25,00,000 8,74,08,000
4. Chandigarh 15,00,000 18,00,000
5. Daman & Diu — 1,40,000
6. Delhi 18,35.0C0 55,43,000




3867. SHRICHHITUBHAI GAMIT: Will

by the University Grants Commission have
been decreased during 1993-94;

the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state:
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(Amout in Rupees) ‘
S.No. State/U.T. - 1992-93 1993-94
6A. Goa —_ —
7. Gujarat 4,95,00,000 8,35,55,000
| 8. Haryana 2,95,00,000 1,81,05,000
9. Himachal Pradesh 2,11,00,00C 64,67,000
10. Jammu & Kashmir _ 25,00,000
1. Kamataka 6,27,96,000 14,94,83,000
12. Kerala — 1,00,00,000
13. Madhya Pradesh 1,40,00,000 11,60,99,000
14. Maharashtra 6,30,00,000 6,77,2},000
15. Orissa 4,68,00,000 4,32,38,000
16. Pondicherry —_ —
17. Punjab —_ 25,00,000
18. Rajasthan 2,20,00,000 5,01,97,000
19. Tamil Nadu 11,46,00,000 9,26,00,0000
20. Tripura —_— 2,22,45,000
21, Uttar Pradesh 6,85,00,000 22,12,88,500
22. West Bengal 10,69,33,000 5,38,65,000
Total 69,12,24,000 120,92,35,000
Grants to Central Universities (a) whether grants to Central Universities

(b) if so, the reasons therefor; and
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(c) the steps proposed to be taken to
meet the burden of Central Universities?

THE DEPUTY MINISTER IN THE
MINISTRY OF .HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) No, Sir.

(b) Does not arise.

(c) The grant released to Central
Universities over the years have been
increasing. In addition, Central Universities
have also been advised to generate their
internal resources and also make efforts to
reduce the avoidable expenditure wherever
it is possible.

Narayan Sarovar Sanctuary

3869. DR. KARTIKESWAR PATRA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to refer to the reply
given to Unstarred Question No.700 on
December 7, 1993 and state:

(a) whether the matter relating to
denotification of Narayan Sarovar Sanctuary
has since beentaken up with the Government
of Gujarat, and

(b) if so, the outcome thereof and the
action taken by the Govemmentin the matter?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Yes,
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Sir.

(b) The matter is being pursued with the
State Government.

[Transiation]

Cultivation of Wheat, Rice and
Sugarcane

3870. SHRI SHIVLAL NAGJIBHAI
VEKARIA: Will the Minister of
AGRICULTURE be pleased to state:

(a) the total area under the cultivation of
wheat, rice and sugarcane, separately at
present, State-wise;

(b) the extent to which more area has
been covered under the cultivation of these
crops as compared to that of the last three
years; and

(c) the stepstaken/proposedtobe taken
by the Government to increase the area of
cultivation of these crops?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) A statement giving
State-wise area under cultivation of wheat,
rice and sugarcane during 1993-94 (Likely is
annexed.

(b) Thetable below gives the area under
these crops during 1993-94 (Likely) alongwith
percentageincrease/decrease overthe area
for triennium ending (i.e.) 1992-93:

(Lakh hects)
1993-94 Averagei.e. %age increase
(Likely 1992-93 (+)/decrease(-)
Wheat 244 4 239.5 (+)2.0
Rice 4140 423.2 (-)2.2
Sugarcane 35.1 37.2 (-)5.6
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(c) As the scope for expansion of net double and multiple cropped aréain imigated
sown area is limited, it is envisaged to  and assured high rainfall areas.
increase areaunder cropsthroughincreasing

STATEMENT

State-wise area under cultivation of Wheat, Rice and Sugarcane during 1993-94 (Likely)

(Lékh Hectares).
State Wheat Rice Sugarcane
Andhra Pradesh - 327 1.8
Assam 10 259 0.4
Bihar . 21.2 44.1 13
Guijarat 55 58 13
Haryana 19.6 7.6 12
Himachal Pradesh 34 - 09 ’ -
Jammu & Kashmir 15 29 -
Kamataka 21 129 27
Kerala - 53 0.1
Madhya Pradesh 38.2 50.0 , 0.5
Maharashtra 75 155 3.4
Orissa 0.3 457 07
Punjab 328 20.6 1.0
Rajasthan 178 1.1 0.2
Tamil Nadu - 225 22
Uttar Pradesh 89.9 53.2 18.0
WestBengal - 30 57.8 0.1
Others _ 0.6 9.6 02

All-India 2444 414.1 35.1
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[English]
- EMU Trains

3871. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of RAILWAYS be
pleased to state:

(a) whetherthereis a persistentdemand
from the daily commuters of Ghaziabad,
Shahibabad and Anand Viharforintroduction
of more EMU trains between Ghaziabad and
New Delhi at peak hours;

(b) whether there is also a demand to
provide a stoppage of trains leaving New
Delhibetween 21to 22 hours at Anand Vihar
and Shahibabad; and

(c) if so, the steps taken by the
Govemment to meet the demand of the
commuters?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) and (b). Yes,
Sir.

(c) It is proposed to introduce two
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additonal pairs.of EMU services between
New Delhi/Delhi and Ghaziabad during 1994-
95.

[Translation)

Railway Projects in Maharashtra

SHRI DATTA MEGHE.
SHRI ANNA JOSHI:

3872.

Will the Minister of RAILWAYS be
pleased to state:

(a) the on going railway projects in
Maharashtra and the progress made fortheir
completion by December 31, 1993;

(b) whetherthe Govemment propose to
take up any new railway projects, during the
Eighth plan period; and

{c) if so, the details thereof?
THE MINISTER OF RAILWAYS (SHRI

C.K.JAFFER SHARIEF): (a) The details are
given below:-

New Lines Target Progress Till
31.12.1993
Projects
1. Amravati-Narkhed 1998-99 Final Location
Surveyisin progress
Gauge Conversion
Projects
i. Daund-Baramati (42 kms.) 1993-94 80%
ii. Gondia-Chanda Fort (248 km)
Gondia-Wadsa (105 km) 1993-94 80%
Wadsa-Chanda Fort (143 km) 1995-96 10%
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New Lines Target Progress Till
31.12.1993
ii.  Sholapur-Gadag (300 km) Work will be started after Planring

iv. Manmad-Aurangabad-Parbhani-
Parli Vaijnath (354 km.)

Jalna-Parbhani (116 km)

v.  Parbhni-Puma-Mudkhed-
Adilabad and Pumaa-
Mudkhed (244 km)
Parbhani-Puma (29 km)
Adilabad-Mudkhed (162 km.)
Mudkhed-Puma (53 km.)

vi. Miraj-Latur (326 km)

vii.  Miraj-Londa (188 km.)

Commission’s approval is received.
Target will be fixed when the work is
started.

1993-94 90%
1994-95
1995-96 10%
1996-97

Work will be taken up after

Planning Commission’s approval

is received. Target will be fixed when
the work is started.

1994-95 5%

(b)and(c). Other projectstobe taken up
in the remaining years of the Eighth Plan will
be decided in the coming years as per
availability of resources.

[English]
Concession to Senior Citizens

3873. SHRI RAM KAPSE: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have
received representations regarding bringing.
down the age limit of 65 years to 60 years

andthe minimum distance of 500 kms to 150
kms forthe purpose of granting concessional
railway passes to Senior Citizens; and

(b) if so, the decision taken by the
Govermnment in this regard?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Due to resource constraints and
increase in the cost of inputs it is not possible -
toextendthe scope of the existingconcession
to the Senior Citizens.
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[ Translation}

Expansion of Platforms in Ratlam
Division

3874. SHRISATYANARAYANJATIYA: )

Will the Minister of RAILWAYSbe pleased to
state:

(a) whether there is proposal to expand
and develop the platforms in Ratlam division
of Western Railway; and

(b if so, the details regarding retiring
rooms, foot-overbridges, expansion works,
passenger amenities and construction of
railway over-bridges in this division?

THE MINISTER OF RAILWAYS (SHRI
C.K.JAFFER SHARIEF): (a) and (b). Alithe
stations of Ratlam Division have been
provided with various facilities commensurate
with the volume of traffic handled. Further
expansion/development of these facilities
will be undertaken when sowarrantedby the
traffic requirements subject to availability of
funds.

Irrigularities in the Examination

3875. SHRI HARI KEWAL PRASAD:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether irregularities have been
committed in the examination of Helper
Khalasi conducted on February 19, 1992 at
Ghaziabad of Allahabad Division Northern
Railways; and

(b) if so, the details thereof; and the
action taken in this regard?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) No, Sir.

CHAITRA 29, 1916 (SAKA)

Written Answers 242

(b) Does not arise.

“Afforestation by National Afforestation
and Eco-Development Board”

3876. SHRI SUDHIR GIR!: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) the total areas of wastelands
adjoining the forests areas, national parks,
sancturaries andthe ecologically fragile areas
which have been developed in terms of
promoting afforestation, tree planting, and
eco-development activities since the
constitution of the National Afforestation
and Eco-Development Boardill date project- -
wise;

(b) the amount of funds released by the
Government for the purpose during 1992-93
and 1993-94, project-wise; and

(c)the total provision made in the Eighth
Five Year Plan on this account?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) The
National Afforestation and Eco-Development
Board NAEB) was set up in the Ministry of
Environment & Forests in September 1992.
The NAEB implements schemes for
promoting afforestation and tree-planting like
the Integrated Afforestation & Eco-
Development Projects Schemes, Fuelwood
& Fodder Projects Scheme, Minor Forest
Produce Scheme, Seed Development
Scheme, Aerial Seeding Scheme, Grants-
in-Aid Scheme for voluntary Agencies. The
NAEBis alsothe nodal agency for monitoring
the afforestation and tree-planting activities
under the 20-Point Programme.

Afforestation and tree planting activities
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under the 20-Point Programme are carried
out on an annual basis, keeping in view the
availabitity of funds under the schemes of the
Central Government and the State
Govemments. The State-wise details of the
afforestation and tree planting activities
undertaken during 1992-93 and 1993-94,
including in wastelands adjoining forest
areas, national parks and sanctuaries and
the ecologically fragile areas are given in the
enclosed Statement-I.

(b) The State-wise allocations and
utilisation of funds for atforestation and tree-
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planting activities under the 20-Point
Programme for the year 1992-93 and 1993-
94 are given in the enclosed Statement-II.
The utilisation certificate in respect of the
afforestation and tree-planting activities
carried out during 1993-94 are yet to be
received from the State Governments.
However, it is expected that the allocations
for the year 1993-94 would be fully utilised.

(c) The State-wise details of funds
allocated to the forestry sector for the 8th
Five Year Plan are given in the enclosed
Statement-lil.
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(Rs. in lakhs)
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Sl. No. State/U.T. Allocativii
1 2 3
States '
1. Andhra Pradesh 6842.00
2. Arunachal Pradesh 4710.00
3. Assam 11260.00
4. Bihar 18391 .OQ
5. Goa 1030.00°
6. Gujarat 30000.00
7. Hlaryana .11770.00
8. Himachal Pradesh 21000.0C
9. Jammu & Kashmir 9880.0
10. Karnataka 20676.00
11. Kerala 9075.00
12. Madhya Pradesh 18782.00
13. Maharashtra 50221.00
14. Manipur . 2300.0C
15. Meghalaya 5978.00
16. Mizoram 3105.00
17. 2850.00

Nagaland
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(Rs. in lakhs)
Sl. No. State/U.T. Allocation
1 . 2 3
18. Orissa 10535.00
19. Punjab 5593.00
20. Rajasthan 32655.00
21. Sikkim 1750.00
22. Tamil Nadu 1;3500.00
23. Tripura 2600.00
24. Uttar Pradesh 36454.0C
25. West Bengal 13559.00
Total - States 350516.00
Total For Union Territories 5171.10
Total - States & UTs 355687.10°

Cases Pending under Consumer
Protection Act
3877.  SHRI RAJENDRA KUMAR
SHARMA:
SHRI MANORANJAN BHKTA:

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) the details of cases pending in the
Consumer Courts in the country as on
December 31, 1993;

~ (b)ifso, the details and reasons therefor;
“and ’ :

(c) the steps taken by the Govermment
toclearthe backlog and preventaccumulation
of such cases in future?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTER OF STATE
IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) Based on
information received from some of the State/
UTs, details has been compiled and given in
the enclosed statement.

(b) The main reasons for backlog is the
increased number of complaints which are
being filed in the consumer courts, part-time
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functioning of the District Forums etc. ' also provides for setting up of additional

District Fora in a district depending upon the

(c) Many of the State Governmentsare  workload. However, responsibility for setting
converting part-time District Fora into full up of additional District Fora lies with the
iima. The Consumer Protection Act, 1986 State Governments.

Statement

Position ason 31.12.1993

" State/UT No. of cases pending in the consumer courts
Andhra Pradesh 14,435
Arunachal Pradesh 13
Assam 1,404
Goa 248

- Guijarat 13,403
Haryana 4,647
Himachal Pradesh 1,838
Maharashtra 14,443
Mehgalaya 7
Punjab 3,939
Rajasthan 13,681
Sikkim '3
Tamil Nadu 7.060
Tripura 112
Chandigarh 3,262
D & N Haveli 10
Daman & Diu 8
Delhi 8,691
Pondicherry 95
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Rush load of Trains at Mughalsarai

3878. SHRI VISHWANATH SHASTRI:
Will the Minister of RAILWAY S be pleasedto
state:

(a) whether normal movement of trains
is affected almost daily by heavy rush load
of trains at Mughalsarai railway junction;

» (b) if so, whether the Govermment are
contemplating any altemative scheme to
reduce this rush/load at this Junction;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) No, Sir.

(b) to (d). Do not arise.
Mahabodhi Mahavihar

SHRI ANAND AHIRWAR:
SHRI MOHAN SINGH
(FEROZEPUR):
$
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

3879.

(a) whether the Govemment are aware
that Mahabodhi Mahavihar at Bodhgaya in
Bihar is getting disfigured due to poliution;

(b) if so, whether any steps have been
taken by the Government in this regard;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?
THE DEPUTY MINISTER IN THE

MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF

APRIL 19, 1994
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EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) The
MahabodhiMahavihar at Bodhgayain Bihar
is not a protected monument of the Central
Govemment.

(b) to (d). Do not arise.
[English]]
Development of Railway Stations

3880. SHRIRAMESH CHENNITHALA:
Willthe Minister of RAILWAY S be pleasedto
state:

(a) whether there is any proposal to
develop more railway stations in Kerala; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir. *

(b) Works of provision of paid waiting
hall at Cannanore, Calicut & Tellicherry;
extension/provision of platform shelters at
Quilandi, Trichur, Mavelikara, Payyanur,
Palghat, Kanhangad, Kulitturai, Shoranur,
Quilon, Tiruvalla, Alwaye, Kottayam,
Chengannur, Wadakkancheri, Chalakudi,
Irinjalakuda, Angamali, Alleppey, Emakulam
Jn. & Emakulam Town; raising/extension/
improvement to platforms at Quilandi,
Payyanur, Chengannur, Kuttipuram,
Pattambi, Kanhangad, Charvattur, Alwaye,
Trichur, Kadalundi, Payyangadi, Trivandrum
Central & Tanur and provision of foot over
bridge at Chalakudi have been taken up.

Forest in Meghalaya
3881. SHRIPETER G. MARBANIANG:

Will the Minister of ENVIRONMENT AND
FORESTS be pieased to state:
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(a) whether any survey has been made
to determine the existerice/the extent of
destruction of pine wood and otherforests in
Mehgalaya;

(b) if so, the details thereof;

(c) the steps taken by the Government
for protection and improvement of these
forests; and

(d) the financial assistance provided by
the Governmentto the State forthis purpose
during each of the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Forest
Survey of India cariies oul periodic
assessment of Forest Cover of the country
including Mehgalaya, biennially.

(b) The State of Forests Report, 1993 of
Forest Survey of India states that the total
forest cover of Mehgalaya has declined by
106 sq. km. over the last assessment.

(c) The various steps taken by the
Govemmentfor protection andimprovement
of these forests in Meghalaya are as
under:

(i) Forest (Conservation) Act

CHAITRA 29, 1916 (SAKA)
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was enactedin 1980to check
diversion of forest land for
non-forest purposes. The Act
has been made more
stringent by an amendment
in 1988.

(ii) National Forest Policy, 1988
lays more emphasis on
conservation offorests. There
are specific provisions for
protection of forests from

grazing, fires and
encroachment.
(iii) Efforts have been made to

give a renewed thrust upon
afforestation works from
Seventh Plan period.

{iv) States/Union Territories have
been advised to involve
village communities and
voluntary agencies to ensure
protection and regeneration
of degraded forest lands.

(d) The ‘Development of Infrastructure
for Protection of Forests against Biotic
Interference’ has been transferred to State
Plan Sectorfrom 1stApril, 1993. The financial
assistance provided to the State during the
last three years was as below:

SI. No. Year

Financial Assistance given to State Mehgalaya

(Rs. in Lakh)

1. 1990-91
2. 199192

3. 1992-93

- Nil

- 1.00

- 1.00
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Ranaghat-Bongaon Section

8882 SHRI AJCY M:UKHOPADYAY:
Will the Minister of RAILWAYS be pleasedto
state:

. (a)whetherany steps are beingtakento
improve the Ranaghat-Bongaon section of
Eastern Railway;

(b) if so, the details theseof; and
(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) and (b). Yes,
Sir. The 33 km. long Ranaghat-Bongaon
section, with a maximum sectional speed of
65 kmv/h is being maintained satisfactorily by
necessary track renewals for keepingiit fit for
safe running of trains.

Furtherimprovements have been done
as follows: :

(i) Mode of traction has bean
changed to diesel.

(i) One more platform shed has
been sanctioned for
Majhergam station.

(c) Does not arise.
Doubile line between Khana-Jhaptardhal

3883. DR. RAM CHANDRA DOME: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the construction of double
line between Khana and Jhaptardhal has
been started; and

(b) if not, the reasons for the delay to
start construction work?

APRIL 19, 1994
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THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Does not arise.

‘[ Translation)

Mutti-facility Railway Terminals in
Madhya Pradesh

3884. SHRI PHOOL CHAND VERMA:
Willth=Minister of RAILWAYS be pleasedte
state:

(a) whether there is any proposal to
construct a multifacility railway terminats in
Madhya Pradesh; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) Yes, Sir.

(b) A new multifacility railway terminalis
under construction at Habibganj New Bhopal
at a cost of Rs. 7.70 crores. The work is
targetted for completion in 1994-95.

New Rail route in Maharashtra

3885. SHRI VILASRAONAGNATHRAO
GUNDEWAR: Willthe Ministerof RAILWAYS
be pleased to state:

(a) whether the Government of
Maharashtra has requested to the Union
Govemment for the construction work ofthe -
new-rail-route-Wardha, Yavatmal-Pusad-
Nanded; and

(bj i so, the action taken/proposedto be
taken thereon?

THE MINISTER OF RAILWAYS (SHRI

~ C.K. JAFFER SHARIEF) (a) Yes, Sir.
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(b) Due to acute constraint of resources,
the project cannot be considered at present.

Railway track between Dohrighat to
Sehajnava )
A _
3886. SHRI RAJ NARAIN: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal to lay a
new railway track from ‘Dohrighat to
Sehajnava; i

(b) whether any survey was conducted;
and

(c) if so, the action taken by the
Government on the basis of this survey?

THE MINISTER OF RAILWAYS (SHRI
"~ C.K. JAFFER SHARIEF): (a) No, Sir.

(b) Yes, Sir.

(c) The project was found to be
unremunerative and in view of constraint of
resources could not be considered for
implementation.

Condition of Coaches’

SHRIMOHAN RAWALE:
SHRI N.J. RATHVA:

3887.

Will the Minister of RAILWAYS be
pleased to state:

(a the fAumber of outdated and
dilapidated coaches and engines in use in
suburban trains in Mumbai (Maharashtra) on
Western Railway, Central Railway and
harbour line;

(b) whether there is any proposal to
replace such coaches in a phased manner;
and
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(c) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) There are 68
EMU coaches on Westemn Railway and 88
EMU coaches on Central Railway (including
harbour line) that are working beyond their
normal (codal)) life of 25 years.

(b)and(c). The above overaged coaches
are programmed to be replaced by 31.3.96
our of those to be manufactured by ICF/
Madras and Jessops/Calcutta.

[English]
Railway Passes

3888. SHRI GEORGE FERNANDES:
Wil the Minister of RAILWAYS be pleasedto
state:

(a)) whether widows of retired railway
employees are entitled for free railway
passes;

(b) if so, the conditions on which these
passes are made available;

(c) weatherthe Govemment have denied
these passes to widows of railway employees
who retired before March 12, 1987;

(d} if so, the reasons therefor;

(e) whetherthe Government propose to
consider giving such passes to all widows of
railway employees and remove the
discrimination; and

(f) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K.JAFFER SHARIEF): (a) and (b). As per

the extant scheme only those widows of
Railway employees, who were or are in
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service on or after 12.3.1987 and expire(d)
afterthatdate are eligible for Complimentary
Passes against surrender of two sets of
Privilege Ticket Orders (PTOs) per year by
Railway employees during their service.
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(c) and (d). Since in the case of Widows
of Railway employees who had retired or
died prior to 12.3.1987, the condition of
surrender of 2 sets of PTOs per year could
not be fulfilled, they are not eligible for
Complimentary Passes.

(e) No, Sir.

(f) Does not arise.

Assistance for Promotion of Technical
Education

3889. MAJOR D.D. KHANORIA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state the
amount of financia! assistance provided to
each by the Government for the promotion of
technical education dunng 1993-94?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): There is no
specific Central Scheme for providing
financial assistance directly to the State
Govemments for development of Technical
Education. Financial assistance is given
directly by the Central Government to the
technical institutions under schemes of the
Thrust Areas of Technical Education,
Modermisation & Removal of Obsolescence
and Research & Development. This is in
addition to the 100% funds provided by the
Central Government to the Central
autonomous instit:ttions.
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Veterinary Hospital in Brahadeeswara
Temple

3890. SHRI K.T. VANDAYAR: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whetherthe Government propose to
replace the Veterinary Hospital built in the
premises of World renowned Brahadeeswra
temple at Thanjavur;

(b) if so, the details thereof; and

(c) whetherthe Government propose to
give special grants to performthe forthcoming
Kumbabishagam of Lord Brahadeeswarain
Thanjavur?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes
Sir.

(b} When approached by the
Archaeological Survey of India, Government
of Tamil Nadu greed to shift the Veterinary
Hospital little away from its present location

towards the north-east comer of the temple. ..

This was notacceptable tothe Archaeological
Survey of India since this area also falls
within the Centrally protected limits.The
Archaeological Survey of India has requested
the Government of Tamil Nadu to shift the
Veterinary Hospital outside the Centrally
protected limits, considering that the
monumentis not only of nationalimportance
but has also been included in the World
Heritane List of UNESCO for its unique
historical and archaeological importance and
as such adding any modem building within
the premises may not be proper. The State
Government is yet to respond.



281  Written Answers
(c) No, Sir.

Uni-gauge Conversion

\3891 . SHRI TARIT BARAN TOPDAR:
Willthe Minister of RAILWAY S be pleasedto
state:

(a) whetherany steps are beingtakento
review the Uni-gauge conversion policy in
view of the severe discontentment among
the people;

(b) whether any of the projects of West
Bengal so far included in the Uni-gauge
conversion; and

(c) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) No, Sir. The
policy has been welcomed by the people in
general and industry in particular.

(b) and (c). Purulia-Rotshila narrow
gauge line in West Bengal has already been
convented into broad gauge underthe Project
Unigauge. Workon phase-ll, namely, Purulia-
Kotshil bye-pass line is now in progress.

Smugglirig of Ornism by Scientists

3892. SHRI BIJOY KRISHNA
HANDIQUE: Will the Minister of
ENVIRONMENT AND FORESTSbepleased
to state:

(a) whether the Government have
_received any report that a U.S. based group
of scientists had smuggled out samples of
blood, semen and live tissues from
endangered species of captive big cats;

(b) if so, whether Government has held
any inquiry into this report; and
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(c) if so, the details thereof and the
action taken by the Govemment in this

regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) to (c).
The matter came to the attention of
Govemment and was enquired into. The
facts of the case are as under:

Samples of blood, semen and skin
tissues from tiger, panther, lion, clouded
leopard, leopard cat and jungle cat were
collected in workshops organised in India by
ZooOutreach Organisationin October, 1993
andpemission was askedfor exportingthese
samples to USA for scientific analysis at
National Institute of Health, Maryland. The
permission for export was not granted. The
samples were, therefore, deposited by the
Zoo Outreach Organisation at Madras
Veterinary College and Tamil Nadu
Veterinary and Animal Sciences University.

Peacock Meat

3893. SHRIGOPINATHGAJAPATHI:
SHRI MANIKRAU HODLYA
GAVIT:
SHRI BAPU HARI CHAURE:

Willthe Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the attention of the
Govemment has been drawn to the news
item captioned “National bird served on a
platter” appearing in the “Hindustan Times”
dated March 24, 1994;

(b) if so, the facts thereof;

(c) whether killing of peacocks for meat
purposes is increasing at an alarming rate in
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